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, of Delhi and for matters connected
therewith, be further extended up to the]
first day of the next session."

STATEMENT BY MINISTER
REAPPOINTMENT OF A
COMMITTEE TO REVIEW THE
WORKING OF ADVOCATES ACT,
1961

THE MINISTER OF STATE IN THE
MINISTRY OF LAW (SHRI C. R. PAT-
TABHI RAMAN): Sir, as the House is
aware, Government has decided to appoint
a small Committee consisting of the Law
Minister as Chairman, myself, the Attorney-
General of India and nine Members of]
Parliament to review the working of the
Advocates Act, 1961, in all its aspects. The
names of the Members of Parliament, who
have agreed to serve on the Committee are

1. Shri P. N. Sapru, Member, Rajya Sabha.

2. Diwan Chaman Lall, Member, Rajya
Sabha.

3. Shri Debabrata Mookerjee, Member,
Rajya Sabha.

4. Shri Hem Raj, Member, Lok Sabha.

5. Shri S. V. Ramaswamy, Member, Lok

Sabha.

6. Shri N. C. Chatterjee, Member, Lok
Sabha

7. Dr. L. M. Singhvi, Member, Lok
Sabha.

8. Shri Frank Anthony, Member Lok
Sabha.

9. Dr. Shrimati  Sarojini Mahishi,

Member, Lok Sabha.

THE BUDGET (GENERAL), 1966-67—
GENERAL DISCUSSION -continued

SHRI M. RUTHNASWAMY (Madras):
Mr. Chairman, considering the circums-
tances in which the new Finance Minister
was appointed, almost at a moment notice
and with hardly a few weeks in which he
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could frame his Budget, one would have
been justified, he himself would have been
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justified, if he had brought in what I might
call a carry-on Budget, even a caretaker
Budget without meaning any offence to the
author of the Budget.

[THE VICE-CHAIRMAN (SHRIM. P.
BHARGAVA) in the Chair]

Looking at the Budget, looking at his
introductory speech, he has made certain
promises which, in the course of his Budget,
lam afraid, he has not been able to perform.
He said, for instance, that the Budget would
try to correct or reverse the inadequate
performance of the economy, the stagnation
of the capital market, the pressure of the
balance of payments and tlie rise in the
prices of essential commodities. Now, how
far do the Budget proposals carry out anyone
or all of these purposes? In considering the
Budget, I would like to separate the capital
side of the Budget from the revenue side of
the Budget. The capital side of the Budget is
concerned with business upon which the
Government has thought it right to launch. It
is concerned mainly with the running of a
number of Government enterprises. Now,
these enterprises should be run on business
lines and like every businessman Govern-
ment should try to get money from the
capital market, float its own loans and try to
cany on business as any businessman would.
Therefore, the revenue account should not
be organised in order to serve the interests of
the capital account. It should not be made to
pay for the demands of the capital Budget.

Now, looking at the proposals first, from
the standpoint of taxation, taking indirect
taxes first—because they form the bulk of
our tax resources—the excise duty on
crystal sugar and khandsari has been in-
creased. The excise duty on crystal sugar
affects the middic-class man, whereas the
excise on khandsari affects the common
man, the poor man, especially in the villages.
One would have expected relief in these
matters and also in regard to other indirect
taxes, excise duties in regard to things com-
monly used by the common man—Iike the
excise duty on kerosene, the excise duty on
vegetable products, excise duty on footwear,
excise duty on cycle parts, etc. I remember
the late Pandit Jawaharlal Nehru saying
once that India was marching on
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[Shri M. Ruthnaswamy.] bicycles towards
progress. Especially in the rural side that is
the only means of transport open to the poor
man and if you go on taxing the cycle parts,
he will not be able to extend the cycle trade.
The excise duty on cotton yarn and cotton
fabrics, on the finer counts of fabrics, alio
has been increased. The Finance Minister
has argued that he did this to restrain
consumption. No doubt people who use
these finer cotton fabrics ought to pay for
their luxurious taste, but we must also
remember that these finer cotton fabrics are
exported outside India, especially to the
Southeast Asian and African countries. They
would appreciate these finer cotton fabrics.
The export of cotton fabrics, mill fabrics, has
gone down from Rs. 58 crores which it was
in 1962-63 to about Rs. 25 crores in more
recent years.

Another thing 1 have not been able to
understand is why all our customs duties and
excise duties are calculated on weight and
volume and why as in other civilised,
advanced countries they are not calculated
ad valorem. No doubt it would be much
easier for customs officials and excise officials
to assess excise duties and customs duties by
weight and volume, but the ad valorem
system seems to be a more civilised system
of collecting indirect taxes.

On direct taxes, I have not been able tg
understand why the expenditure tax has bee
abolished altogether. No doubt the income ij
very small compared to the amount of labou
involved, but I do not know how thif

expenditure tax is calculated. We see a lot of

ostentatious, unnecessary expenditure—fo
instance at the time of marriage feasts and
other feasts the large number of electrig

lights that are used and the large amount of

food that is wasted on these occasions; thd
large number of houses owned by the riche
sections of the community; the large numbe
of motor cars used by the business people
etc. I think looking at these ostentatioug
forms of expenditure, these luxury
expenditures, one would think that bette
organisation would be able to suck in much
more money from the expenditure tax than i
has been possible for the Finance Ministry
There is a suggestion which I should like tq
make in regard to all tax collections. In thg
matter of collection of

[RAJYA SABHA]
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direct taxes, income-tax, estate duty, and so
on, I do not know whether there is any
dectective service as there is in the U.S.A.
No doubt our customs officials or income-tax
officials are trained in the art of—I suppose
they are given some training—detection. But
then detection is a very specialised form of
investigation, especially  detection  of
financial abuses. I think a special service
should be started in the Finance Ministry,
with special selection and special training of
officials, whose main object would bo to
ferret out all these secret forms of tax
evasion that are resorted to in our country.
Estate duty has been raised, and no doubt
some relief is given in regard to capital gains
tax, in regard to the dividend tax, in regard to
the surtax which has been reduced from 45
per cent to 30 per cent. But if you at the
cumulative effect of all these taxes, they are
a burden upon capital. They are a
disincentive to the employment of capital in
regard to the development of our industries.
Then there has been an increase of sales tax; a
new tax has been introduced called inter-State
sales tax. All this has a great bearing on the
common man. The total of the taxes
proposed is an increase of taxes to the extent
of Rs. KM crores. In the present economic
circumstances of the common man or the
poor man, is it justifiable on the part of
Government to raise this additional sum of
taxes?

The Finance Minister, we are glad to note,
has deplored the unauthorised overdrafts of
States and he wants to seek some method of
preventing these unauthorised overdrafts of
the State Governments. But may I point out
that this is largely due to the fact that it is the
same party that is in power in the States as
well as at the Centre? No doubt the Finance
Minister and the spokesmen of the ruling
Party will say: "It is not our fault; the
country has voted Congressmen to power at
the Centre as well as in the States". But there
is therefore all the greater reason why the
Central Government, knowing that the same
Party is in power, should have exercised
greater control over the extravagant
expenditure of the State Governments. It
may be for political reasons, for electoral
reasons, that the members of the State
Government, the Ministers of the State
Government, who are also interested in
being returned to power  again and again,
tolerate this
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kind of unauthorised overdrafts by the
States. But in the interests of the country as
a whole, of the people as a whole, the
Central Government should have a greater
sense of responsibility and see that these
States do not go on with this financial rake's
progress of extravagant expenditure.

Considering the gap between the promiseq
and the performances in the Finance Minig
ter's statement in trying to explain the gap thd
Finance Minister has resorted to th
monsoons and the hostilities. Well, thd
monsoon and the hostilities are things wd
have to live with. The failure of the monsoon
is not a new thing, and any Governmen
entrusted with these responsibilities of
Government in India should take into consi-
deration the possible failure of monsoon:-. I
was an old Finance Member in the British
days who described the financial budget as g
gamble on the monsoon. The possible failurd
of the monsoon therefore has ti taken intd
consideration and the budget has to bd
framed with due regard to the possible failurd
of the monsoon. And hostilities of course wg
cannot help surrounded as wc are by hostild
powers. This is the time wlv n there should bg
a reduction in expenditure which can bd
avoided. This is not the time for increasing
expenditure on plan and non-plan projects
This is not the time for pursuing the Bokard
Steel Plant which is going to absorl
hundreds of crores of rupees.

With regard to administrative expenditure,
I am confining myself to expenditure on the
administrative services, on administrative
organisations and not on the services offered
by the administrations regarding education,
health, and so on. This expenditure which is
going to be increased by Rs. 6 crores this year
is too costly for the efficiency of the
administrative departments. 1 have heard
some ordinary clerks saying that the work of]
our Secretariat here at the Centre could be
done with 25 per cent of the people that are
employed in the Secretariat. There is a lot of]
dawdling going on, lot of doing nothing,
going from ths de: k to the canteen and vice
versa, talking over nothing in particular.
There is a lot of waste of time and waste of]
effort, and I was shocked to hear the other
day from
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clerks employed in the administrative
services that there is the practice of overtime
in the administrative services,, that is to say,
clerks are paid for working beyond 5
o'clock, and this practice of overtime
naturally encourages * people to dawdle over
the work because they have only to do
nothing till 5 o'clock and then get busy in
order to earn this overtime. I hope that the
Administrative Reforms Commission that
has recently been appointed will go into this
question of the work of the administrative
services and see whether such a large
number of employees are required for our
Secretariat and for other Central Services.

And then there is the question of the rise in
prices. There is nothing in the Budget about
controlling inflation. Inflation has been
described as the cancer of the body
economic. It is eating into the vitals of the
economic system. Now, there is large
Governmental expenditure on Plan and non-
Plan projects, there is this large expenditure
on administrative services. I do not refer to
the large-scale expenditure that is required
for our defence. That is unavoidable in view
of the international circumstances in which
the country finds itself. I would like to have
an increase here, but it is here in the Defence
Ministry that there has been a reduction of
expenditure. When the Chinese invasion
took place, we were promised eight new
ordnance factories. Two ordnance factories
have not yet been established, only six have
been established. In the recent Indo-Pak
hostilities, it was probably on account of the
breakdown of ammunition that we were not
able to deliver a knock-out blow to the
Pakistan Army. And even for ammunition
we depend upon foreign countries. I believe
that the large bulk of our ammunition comes
from Czechoslovakia. If we cannot be self-
sufficient even in regard to ammunition, how
are we going to organise the defence of the
country on a secura basis?

Then there is the large-scale evasion of
taxes and duties. I have already referred to
this matter and I would urge upon the
Government to give serious consideration to
the establishment of a special detective
service of the Finance Ministry which would
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[Shri M. Ruthnaswamy.] prevent this
evasion of taxes, as is being done in other
advanced countries which are interested in
saving every penny or every dollar.

Yes, in regard to customs duties also,
there is much loss of revenue because there
is no organised system of preventing smug-
gling. Customs officials prevent smuggling
only near the chief ports and minor ports and
in the surrounding areas. We have got a long
coastline of about 3,000 miles but that is
.practically uncovered by any anti-smuggling
service, whereas every other country like the
United Kingdom or the United States with a
long coastline has an organised Coast Guard
Service, a permanent, continuously operating
Coast Guard, which is given the duty of
being on the watch-out not only for storms
and other incidents on the sea and going
immediately to the rescue of the victims of
these storms but also of preventing
smuggling.

In conclusion, Mr. Vice-Chairman, all that]
I can say about the Budget is that the
Finance Minister has made the best of a bad
job. But he has not shown a sense of realism|
and 1 hope that the next time, if he i
fortunate enough to come back to the]
Finance Ministry, he will be able to produce]
a Budget that is based upon the realities of]
the situation, one that will have, for its|
object, the relief of the great tax burden that
has been imposed upon the common man. If
he does so, then he will have learnt from the]
experience of his first year in the Finance
Ministry.
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q 1 a9 gATE T4 T 2, § w9war
g fr 377 g | 9EF AgT I 48
&1 whar 21 wfw s=ergar v o=
s Tt fofeas o g, e
fafsw v d) srmida @ far
WTAT | A F15 AF A6l 0 Twaca
F S AT A9A 9T SAHI ASFT
TR 4800 % f5an ) &l st s

fame T s I ¥ 10 T
e e agre @ 7 fam
T W A WETS ag| Al Al 91 Fr
%;Wﬁ?fwmiﬁé,‘aﬂ?ﬁﬂ%
SATET AFATH AL H @ATE AT TAAT
#7181 771 ¢ e feame wow g
ot #igaw 7 & o eEr amEEr
aga W E | T avE & 10 TS Y
UFETES TYET aTrE UL A agmT
T & T AT TR 4T ATl B HT
T TR AT EIAT § W R aeEar
# f ag s=ar 2T e gET wEAT
fafrear wga 37« @ gwarfai
1T TEATHl AT TTE FATAT qAATAN
T A1 IR TH FIA |

TH 9T S AT T @ qE FOA
UF A & g ) LT 8, ¥ g
# ug o1 g, @fea ag a9 q=o1 gar
sraf® ag St agraT a9 § 7T § EE
iF A/ § wEwmm far s 0 #
FIOAT FT TFH AT § AT FA
9T @I AT CAT gAT § | &7 I @
eI ®1 A% § gAT AT OF AH
ST A aTF § UAT 4T | B A
ST WOHIT W EA E A oE aE A
wwa § & agr ov a@vi @1 e
guafant &, fady aaeird & s foa
aferd § 2 fow awg ¥ @ st
AT AT T & | T T AT S
arfsear 7 gaen fear ararag It was
an umprovoked aggression. FE{
T 97 offa 7 shemged W9
AT WAFC TR A1 AT HHAT
9g W T %G G A AAT | IW
@ A A gl 9T ¥ E
g% afer ot aon ¥ gf 1 i wr
s wg fF gua e F arfeeam
% WM gEg FT AT § | gNd 98l W
qifgea F 919 9 aTg w0 GuaEr
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T 1947 ¥ ¥ wiwd A T@
@ ¥, 3w e ¥ amt @ | A
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aE ) wIR § e s
%1 3 o § v W @ waw
¥ ogw & aw & | wiv § e
F Aqrt v g g v aw @
foor & @i ar 8 &, 1 TR FA
9T e &Y 9T 8, Y gA i & faw
T QRTE & W @ g (g
T I gifEeE 7 wHI R gEa
fer o s ok hewiad S
% 99 9 & o gl HYo arfo #o
. B 3% IR F 56 Wit g T ww qwvr )
WA ¥ A Ay ) gl ot
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TV § TS a9 O aaed 7T e
frd § wiffs g Y ofeelt & oy
T AW ¥y grfedy @ § R
o & @ s o wfor ¥ § )
wy oifFens ¥ o IR sEwETR

Fo-awerw (i wgEiR wane
wri) - =ft At Agar S, sy S
§ T sfeg Fifaam |

The House stands adjourned till 2-30 p.M.

The- House then adjournal for
lunch at one of the clcck.
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[RAJYA SABHA]
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The House reassembled after lunch at half- | wyyey aretes t 1 Sy oo it Qe

past two of the clock, THE VICE-CHAIRMAN

(SHRI M. P. BHARGAVA) in the Chair.
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T g A TX W W g Sy
e FT arfin ¥ wgt ox o g )

R e fafaee agy & WY
Tz Tt §, & qwwer qr i s
et shwr o foid oy o
|94 §, @1 o) gAIR IgT 80 W-AF 4T
& T arigelt wY avyT @ fod qw
T S T LW T TS H TECATH G |
afier qF sSTHaTe gaT oW qW W feer
Y 3 W€ Ay el ark | w-
qefry wftet & WY T wgT °1 SR
fod Ffragur doc g, e &
i gr maa g S @ @t N @w
T wr Aifgd anfe a8 @A @
wrer ¥ & i gt gew &7 o gl
% ag % gl F W 9w ) TEw
Az I yo Wt aff fear o §.
FHY TF BT §F AI@ FaTIT WA
g fr arteeite s wr § 1 o s
3T 5 ugt 9T OF  FREY AT o, W
i, fog w1 qx foid Y ff s
I & qonfers | & 1959 Ao &
W1 AW 9gY ag W) Fnk uf Oy
& I Nowe & fod | 3w godt
fearé ot & €r &, &feT s & fis e
ara arw & 99 ford ox de fr apd
7% warat wrar § i g Tre falkei

¥ | ger gt & am arg g s & s e o

fafawer mff & Fe o oo ey e W
ST WY TAT T | AVT-30eT A wwry
fear & gark ALl fafe & wiw
wwr o, TEwr & g g AME I §
¥

"The Union Government is examining a
report furnished by the firm of Renaults of
France in respect of a small car project."”



3899  Budget (General)

THE AWTAT UE ¥ & —

"The Mysore Chief Minister, M
Nijalingippa, had suggested that the pro-
totype of a car developed by the Hindustan
Aeronautics might be taken up for commer-
cial manufacture. The Union Government
had requested the Mysore Government to
furnish full particulars of the scheme."

Tqx qard R/ faee fasfemmoar g agd
Gl

"Mr. Nijalingappa told newsmen here
some time ago that tlie car which his
Government had recommended was not
prototype but something which had been
designed with 10O per cent, indigenous
components. He believed that it could be
put on the road for Rs. 5,000 or so".

W AW ot e, 2% a1 G
mhuuttt,__#mgﬂsm

aﬁﬁ Lo
Qﬁmmﬁhﬁﬁméi 174
18X ¥ 0% & wt famar @ @ )

TF WA SR - SeaTe o
usm-ﬁmwt; "y

ot sw AgE: I Y SRww
foam T & ST A9 F A uﬁ-ﬁﬁ
uma}wﬂ‘e:‘it&mwmh
wiw & ooz ¥ 1959 91 1960 T
o St fear ar 9g 7 9% ¥ g
g -

"The whole plant would cost Rs. 2-5
crores. Renault would invest about Rs. 1-2
crores and we would require only Rs. 1-2
crores for which the possibility of credit
has been indicated. It will start production
in 18 months and to start with indigenous
content will be 50 per cent. In another 6
months, the percentage will rise to 63 and
in further six months to 77, and over a
period of 15 months it would be 91 per
cent."
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#IT 50,000 T F7 IgM ML F
4t | g ag €7 41 % 50,000 WT
¥ OF WA TG ST o gRT wwl
gEW 4l | TR FEAE O @9 W
STEFU 39 T qug ¥ g9 IA91 2.5
FU0g T F1 fageit wmy 7T % &% adifE
gwIC 9 SERT et dt | afee e
warfas F el st oY g uw et
Frae fafaedt €1 qoe &« fRarmn &

“Annual bulletin of statistics €Xports and
imports, 1964 and 1965 “‘gEq "AATAT
T g B

Lacs
Component parts of diesel engines
for motor vehicles (including trac-
tors) 438
Component pnm ofpulrol eoaim
for motor vehicles .. 104
Bodies, chassis, frames and ollm
parts of motor wehicles other
than motor cycles. e 2,096
ToTaL 2,638
Ty e 7 3 fomd ¥ Segw

war & 9% § 23,227 v T WaEY
T g ot ag e o ufowr feew
w17 foer <t 1 oy widaww  fear
wr ¢, wfed § =iz § agm fr
T WAH T HET B A1 FT THAA-
¥ T ¥ Hoae w1 wE T
S 6 AT & E @O H IETEATE
o fawfod & #€ 2w & wefige gu
agt 7 AT WE qE0H AT T GTIE
fefy 7 forely awg & wmronen £ @
wifaas Wi ¢, avfrag swr g 9
fareft oy ¥ & aﬁ‘taﬂaaaﬁn%
for st w2t ¥ @ € ) EE &ETE
fggerm odmifesw a7 sgr & @
g famge  fagoir wr =6 wifga,
B% 100 T%FZ GTAT TE T ST
4Y< 5 GAIC | g7 T awmaet | 6T ot
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¥ awa ¥ ag TE s § fF At
Wt gy & o Wy § A A
A I wgr Arar § T A wy
et qar Y gEw af § @ AW
Fgw  afeT e 23§ fad ag
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FTT AFA HT AZ 30 FHIT @
30 BAT §WT FWIT TERT §)
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53 @r@ To ¥ rfefifima faew
WA Y F1 wwT 4y ? {5 ag Peacs
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unworked or worked | FUE 30 9TF Fo
FT HAMGT IR | 7 T grew qg e
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&, @rar wE & 1 s gw W Wi @
& vy wwifew §, a0 el 7o &
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WX §od N g T § T W
&% WY v A arfe T gaTa S
& & 1 ew gefan § v &,
wifzfiaa faes o gt faer Y
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w gwa 3 @, afew wfewe i
& fodt 7t €1 1 ¥ ag g e og Awm-
¥ W g T GENT | W G
AT agewg At iy fowE w1
09 G ¥ G 7 TGO 9F |
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o avg ¥ F afi-anlt g FaEr
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§—agt o g T At | g
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7 ST F off a1 | 4 Ty
¢ v oo fggea 1 aong gu 19
AT T ATHT GAT HIC HF W g ga
¥ wivr gEar § | gl 47 s
¥ Ia fF TN W ATE & |
faeyw Gz 74 §, ag Wi gw waw 2
FHaT § 1 g O TAq o g §aE)
a1 ST @, e €, & 7w g, fe
ot g% Wi 9ZaT @ | § SniT wew
e ot ot @Y #7F sk & s
aF JA5IE & AT |

oft M gl (U7 R_W) ;9
guTeRd WY, AL WA W J9T qW
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gmETEST MU AN R AN
¥ oY aga % JreT &Y gAThe w
§ wiife & ag 71 vy fr ag g
forw g & ww & § o Fow #ifr 31
QYT T N T § IT AT A B
LT FT AL G KT FHA | FO
WL FT 3w wee fr § o
w7, Hfem e W s a g
w1 #7 antw feafa 9 737 e g,
 fgmeara o ond Aifg g oz am@r g
AGAH TEM A WA T F HaEdT
] THWl FIGA @A T wiaw # § )
@iTE AT aET W@ Q| 9 gy
W% A fad weT W s fam,
TE TIVW AWA G, T A AR
T a7g_ H TEIGART FEgE] 0T IR
W TG AGHT TR A W A
famfarar § fr 2 agd 99 91% Se8y
Fa w@d W wifaw W9 § A 9w
B &1 AGT 99 T I TG |
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TR T T WAT 9F @7 § 4 gy
T A T S A g A A &
fog dare g1

ot srew w W@ (st wRw)
Tz T Es W

ot W18 qght : saawie Fraw i
A ITH FE) ag T o Afgegen
& A ¥ FIC — 6,000 FUF THET Faf
&~ i a1 e 3@ fgmgeama & il
& FUZ A1 6 AT 12-13 AT T,
et fgEm & & sl ¥ 3O
12-13 T90 &1 FF FaATC § AT I99-
a3 af ff 7y agar S ) S
Y g TRT, IAAGHE FT &Y 8 )
qqRe T &= a1 grar g gur faa d
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FTTIATHZ AP WE AT A2 TS
o fggeam 8 g i &
FIT X AT A ) AT 12713
¥ Y97 O @ ¥ =T ag 20
20 ¥ FATH W WA
e At Afer oY S At g wew
T TG T I AE TAAT T

oY S el AT : TE

ot M el oF A A,
& & A, oiF 9w ¥ a7 A,
afer fggem t ard end-a=aear
T wifs we mU w1 g
AT 7E F AV E & | AT R A A
Afa andt o w & ToR @ wEw
g1 Fr v av v gudy Aifv 2@
2 1w sy & ferg s age wifom
= 7§ § fv fft o & 1 A
7§ W aT e we § 1 A o s,
WY oY AT F IS T AT 7T B
% qTw wrg Afe gt A A Y, & Ew
TN, AfF g9 T TR F A,
e AR D wad
fegea &1 ad spavar = A F T
wwwan 6 fggeaa &1 %o gA aren
g1

Tawade ot @ WA § | T ag
wisar § % fggram wa & s gan
W AT IO T FO A& T A E,
59 Gfagar ff = § | afew w0
¥ U& ¥4 AeqT £1d1 £, ag T ST
T T, T TEETET A EFA

| AT AF ATdT, IAWT SUAT WIHIT

TEAT & AT IE AT -qAT FgaAT A1 & )

| oA W gW A0 %1 ag T@AT TE fw

A TEL W[ g, TWE  TAATNE
&1 T FT 8, A1 AW F [ TFAIHE
A E 0% AT F g @ g
TAAVHE T NG § | g AGH W
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[sft e qerefy |
Vi oTT g AT & EEEwE T A
WaWd § | 79 9T 59 FEET T aEd
AT ATz AT AT gEEl a8 el
afegy 1+ SFwT & A 7 T Ew G ot
fire® 4, 3 «ft gudt s AW 9T )

St FAFAT ST @ T F AEE
% X g dgav § 7

it 7§ qgfT ;g ey ¥ 97 97
21

SHRI AKBAR ALI KHAN: We
been to Ghana and we have seen il.

i M3 [gl - gafay gw an
o atq g I {4 TAwEE 97 @9
gAT 8, wdt Adl & 1w wre s et
9@l 1 fyam &= dar § omEET
A AA-SATHE 1T ATH-SATT TFqE (-
UL BT ETE | THET A T AT
a4t o 15 Fweferor ¥ &Y

fow warem W gowdr (@0 @l
avevge fawr) < afor g2

ot g e - s fafas namadme
§, -SRI UFAGENT § O
vy fwar ser

w1g & & & g g B P g
& sy werrfen ¥ dfee af aftz &
T E T O ¥ dAC R
car < | fergeamar 9 qwr F ot 9%
AT T Wi ST &, g SHOEETae
AT AT F, I T DT A e q
@ FT WA FET qga qfggian
griY | 3 a7 & T T Agar g o
18 @ 7 g agt wny fear i gad
AEFT T A A T @, T
WA BW T A &, AT GHT T Ay |
it &, v weer it wrfer @ Saw e
7T Gfied WHOT ® 99T A

have
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gue el cetfeT & T el g guaT
e 3 @ & % feer wawar 7 gW
TFA G E | HEIT A 7 agan f¥ o
#t afrars awet | F saar g o s
gg qeFIT 437 WY a9 TF a8 FAH &)
Hifer &7 agwdl | g FEAr §H aHC
ardrd, afemd wfw aw wg
fom ot T st A e gz & w0
FT THAT |

97 ¥ T8 wraUEE & ar¢ § oy
FgaT AT | g d4a v 1965 °
FATT W ARG 4T ag ar waT &
oY sarar fre a1 T T o &t
aron 41 fF gara St oifteeTe e
gag zwaE fre o s s Aden
ag zan fr o o faor @ oar
HFFT ATHL & FOT TCEF AT ) A
Ffa Far & gaq 51 dfa s 7% -
s TEE AT A A g qrEAw Ay
gt st feafy s & wvaa & fegeam
# & 3Ow1 3Ed gu 98 A% & fF awr
Fat o Aify afa &2 d o % sars
B Ag A WY\ WA A W
¥ o 9 & o 10 @ § e wfe-
forirz 21 wd, oy T ag a7 frar m
f& aw 1952 $o 7 Jow afwfodz g
SEAT 1 FT a4 Far o e g
aier | Ao afwfimz g S dfee
g are dew afwfidz o @7 & ol
T gwe wre ug st wy ovan € B
W Gt 5 A e @ T
wafed &7 4 errer 9% WA &, TEE A
7w at famare i, am a1 gRvEr & 0
a1 uF A a1 g 9T faie aw
d gl avs @@ o 72 & dew
afefoiz & odE, o T2 St D=ET
Sty & 98 a1 uF w7 & fad s
#1e i wwear g 5 oW & w9 s w®
AT ATHTC T T WAL & A%A
2T Fdr fEd |
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oW % AT A T AT 77 a4 e
ag aF am Fare §  Aify @ ag
T T 99 F7 ST g7 AF gy |
ag 1 gy v a1 iy o aw w1 e
& S S WO & IR A A4S FA
7 ar feam wmw & Swe oY
aIET AT AT wfE A FEr &
Fuh T S Tl F g g 2
g % T TF | TRl A g
F ag Far v ar 5 o e fraw
I 9 F w A Frar s afea
qg AT AR a8 GrEdT qET S
Iud a4z T & s § oo ew
A ATE F &9 £ a 6T ww G A
afe a3t ¥ ZFfr 1 & a1 ot fad
g wgm & ot v feaei &
FAT AW FT GATT § I AT @A
w1 ur wfama & o F & AT 3T
2w, G & wET F, 9% 3 war
ag w=T Zrn ¥ 91 ok fram & § =
T & frga & w7 gemET A7 o1
ST T AR | W, T Fg & o wEae-
FT AT FAT ¥ FAC AW N SqRA ALY
& 7z &, =@ AT A o & A oA
darz 7 g Wity frgrm A fam
& Ft @t Tl § vawt gfez F @7
g ar § osgm foSd Ffewa
FEATLAT T 24T TE AGAT T a0 AT
it fergear w1 frar faar wéameeit
&, far afaww oo &, s
FIT FAT & ATF 9T F GEAEVT o
@it fr ag Wi § TeRe @i §
FT @ & | A1 T F( 4g Afgm av
& AT Tl Ievae Fgn A S g
At a1 wge e S A i
qa1 & WEAE I AT A GEATIHH
FaRk d oW a1 AR waw F
sfciom e 9 ot v &4t ST
o are god ifw =1 9t aeT F w8
a1 gfd X Fwd afew g 0
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F—d 1y s s Aa g & aw
N § IR O g% aWI uEE
& efdime #r qf g€ & afer et dw
¥ <1 qret &1 FT @ Ay gfe ot o=
e & o & wfed fF gaw s
o Gle sfEe gEeT 9T @
o, gy eam 4% A% wrEw ) A
w® oM ar § gg wgm fFowm
g oft gopre aw gfer w6k
AZ-AF AT F G H 9T T A0 ST
&, A1 o1 A & a9 SRS
sfdmm Simew e & § fa dn
Arare 3w A o #7 oA T E
AR & A 74 S oft & Serm
3T FFEd #7 &7 gwm e fm oo
7% 3% e § 4w e e
mwEy g

at g 7 Ardy | 36 fr 0w T
# fergeam 4 A ag T § 7% v
FH AT AT 4G AT HCN AGA
fr rwre, AT A AvET, ST
ART  FEEC 4T ar F g
# A% @Rl ® 9 awdF a9 £ sufm
Sl oy S AT G A G, S S
AT FTA AT AT ATT T AT TEA TA
o F1 qar wEa e T w
F1 framr qFam g &, e A
@t fFaar aram Em 8, 97 92 g
A A a9 & e aw 7 9 d mm
& JIL W Fhar & | A Ay ot gl
T i weofrr & IuF A § S A o
Fgr | fr 9uF & A3 O E
IR FE AFAT 0F frrer & A1 qfemr
FEGAT §  AHICTE '@ T F @
AT fFe a1z # #15 Adz g
AT A T | TAHT AAGT A2 T 8
fr I awAw T § ATgAT TR
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[sft M3 wyovaf]

F vy @ AT Ay AT are afeaw
FrAr & arA fEar gz 9w T |
forar wiv f sz eaey s aferr &1
™ 2T Ay g fegmm A w@a Y
A &Y 7@ s fr S St w7, S
FAAT FT GAT & IAT FeaAeAT q2
o7 o1 @ &, fegew o ST ST
arér faRarer awere 9w & @
TFTT T e § 79 &% o7 T
T AT AR wF o A% A
T H T T TG TN A2 T AAATE |

TG FLAT F1 AT AT T | FHIC
fam o fr @ a1 & avae Awe 997
FOUT @ T frar ar & g7 e
% gar afiF &1 e Far et [T A
A FY & | AT T AT AT Y FEON T
afeT s af T § 9% a9 77
At av & svga iy ol @ aw A 5
I ATC | T 9HT AT AT A w5
AT AT ST 7, g g fafaet o
¥, 78 A1 g1 v FT0A ¥ AR A 5w
FE @ I Fw 9T ¥ feawr ur
afew ag Fear 5 O 78 ¢ 9@ A
AR 2 A AT A% A 9w i a6
fowrar @1, 3w wwT A &m0 7
fd 1 wely & A § afew grEATE
A A AT WE

o 41y Z7 9% W day ¥ fr aem
o oF A FEr AT & o argT F wrd
e gud faeger Faoder w4 omft
& 1o e g A & e e f
¥ AW F gy § o w1 oor
wifew & | o WY W o A I uw
TR FT AT E, w1 @i 0F amw
TR fr f qzamas g A AT A9
#t qamar, 77t & v fafres & o
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fea wfifed 45 qama A faege oy
far gt & i fafwee qow 38 &
fr d% Oafy Y€ A A, A7 A
faeh o€t w1 f wive afer FaEr &
AT &Y | & At w9 A am S
fafezsy wide &1 eond & wf, a@wi
FY STET AR AT FUAT F7 TE )

# U Al ST FgAT A | T
Heq # FHI OF g fagr @m@Er g
v, %1 Bited, W SNl TEAT Agl

it g 7 o S @ o Tt
waT frr i 3 | agaei 438 &iF
AT | gt @ i frar gder oW
AT wn w B oww Ry o
T UF A s ae ge
ai?-f’r'{m £ wgaag gﬁalvﬂiﬂﬂ
d— ¥ g4 gy 7 ot Al fafrex
AR F 4 THiE g4 a1 3 @ T
TT & AT UF AU FA faeger T
& ot Al &1 el @ #v am €
Hifw 7 ag 7 guaw 5 w7 famudi
18 wAl T 77 @ FAN &
AT % @9 F@En g, dt Hi Zre e
FOTHTILT A8 1% 7740 A12d T8 48
wh gifr |s 9 € @ & Tl
AR FL, 45 a1 T8 ABHL A0
T § | a1 gafad 4 weft o7 43 gu
# #T ITHE ATEET g qH FL at
AFT AAEE ag g . .. ..

ot dlo Fo qiE (E?R‘ ﬂ%ﬂ) 1
ag wedfraien a0 FT awar € |

st M3 wogfc : g w4 T
i T w6 9 @9 ar wear &
TECHAGA A F4, g2 33 ¥ anen
FET o7z a1 waer &1l ot A
T T I aET ) (Time bell
rings.)
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a3 Q- fover o weer o
ww fipgam 7 oF aos ot gnd
aé-sqaear wvm 1 o & @l wvs
Wt o eI wr AT wrer § gt
q¢ i & Ry Y et oy ot € Ak
&ud vos g O wEves iy e}
T fe wmgomy wEAR W W
8 @ &1 oir aw ¥ Twen B awt
g1 & wh donly g3 B s B
F%T T § A semgamg TCUg
T & T sy W it N S

ot e fo wid : i qreW
awar wfygd

ofi N3 yeghe : s AWt W -
o & sty faenre freer war ol
W O W7 SRl % s frgew
# St o arwonr oy ) ot § P Wi
9 g ¥ A7 g ST ) SR ™
@ § 1 vewr wawe 73 § fr fygey
ot goer g aram ] fiowy
s ¥ v i i fprgem A a4
T T A A g Wi wwr @
fpgens 7 O Rty ar et § 0%
FoeR femga e ) Ay | vt
A AP, AT B W AR @
wifgd 1 ag %y Tt e e T 58
wraE v §, av ifn thveew @
Tefad g o ondf o wlr
§8 g ady wer wR { e
Ry fror o, ag ©F  wWaeN
& oty @ el §, wilfie o dveny
Y ooy T ¥ g e af faew,
o sTET A Ay & geew o witc
ey g SN Aty R
anifw awf ¥ Sww fear § 1 dolt
o & sfa o aw av ow firdw
# wredr v aeyerewy dar Rear 1 Wil
g s R dft o § A 3
wona g fn darel qur & g i
w0 T S vheer & g9 TR
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TFH WY UFTT { AT ATRT & IAE
R § uw daar §T a9 8) fF domt
qar femr s | TEET waeE @
g ? s yEse w1 gfte § e
FE FA A @A I TI I
& & @y &, ST %1 A€ | ey
qaT ¥ wE v gAY T W A R
femr  fav @ gy sy w@ @
Afe Iw qAT FT TTA IANT FT @A
# o oY war & ane | faiy A9 €
R AR TEas e & fae
ey areil & wgy § fr § fdshy
T FAWT TEAY ¥ &, Wile THFNG
o1 @ § 1 ag &Y femge awwrw o v
2 1 wafed & S e o @ e
FaR § @ o yuw 7 o7 oF
Wl T A A W W W RN F
& g oW 7w 0 Ay guer anf
H 8 | A form F v s fRar @
ST Y ST T e § A aeafe e
& 1 o A A S e Ay e
Tl o IR T, i W ot
JEAAT I, ACHIT FT A7 F@wE_
gy iz srwe Wit &1 W favarr e
e garo = 8w ¥ §@ wE R, g
T 1 7 §8 Fwa § 1 wofed gw ot
YYET T AT W GIT HEH FC F TG |
o Ig &1 g7 W Ao GO0 AWl T AW
# wify sw & @it qen o &
¥ o™ way @ A e A g
fameaft st |

i} wfem Aroam st & 0F o
AT 9 AT | I N, R X
F g g g€ W IE 39w
faar | ol agw W wT F ag €
¥ oz g7 Tl wur wWifs F SR F
q7 | JIF SN GTEY AF a7 § § I
Wt afy av W O fr qw W TEET
TE O A7 AT | AT T ZHAY dWHT
qAMEE W TR AT § 1 TTHC TR
Y & g mav
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ot a gomfc : wEifE o 2w
fafrt R a5 &)

o wiea Aomw fe o SR g
Fg1 i gwa e 7y fear o 3a%
g # ‘@' QA 41, B oAy T #;
wfoer &v | & A fow fam ¥ ad
24 SAVE BT, AT ALT 9T, ARLAT | ZHA
g1 anfees A & s vy ot gwt
B Al gEd "IE AT AF | AR
agi adf 4 % § @ ggl Ag 91, §
AV 91 HT  FHA 6T G T8 TA
fF g ggr g1 ar &0 o &, el ot
qaa #§ THAHT TREAEE AT
Y FIE A AL WA, FIE T AGD
g | Y (T &0 a9 47 guT s
Tl 1 g | H avet A7 Fgar g, 9wt 6
Fgan ar it fregan wgavg e
¥V ofl6E FTA A1, A9 &7 gAA Al
wYE AT A8 A &

SHRI C. D. PANDE: Mr. Vice-Chairman,)
it is a matter of deep regret that this year the
Budget Session has not evoked the same
amount of enthusiasm or controversy in the
country as used to be the case on earlier
occasions. The entire atmosphere in the
country is surcharged with other things
happening in the country. Our minds are
exercised as to what will happen to the
institutions which wc cherish. I am grateful
to Mr. Murahari for referring to this situation
though in a different context, different from
the one I have in mind. I feel that there is
deep-rooted conspiracy by certain parties of
the extreme left or extreme right which are
determined to create disturbances in the
country. It is not a matter of food. I agree
that food is not the cause. There may be
scarcity, there may be and is some difficulty
in getting food but the parties which do not
believe in democratic institutions are
conspiring and working in a manner so that
these institutions may be discredited in the
public eyes. They create disturbances
purposely. They announce a, bundh here and
a bundh there. We have heard of the
Ahmedabad Bundh, the Kerala Bundh and
ultimately the
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Calcutta BuiM. The Bhilai Bundh is also in
the offing. I also do not agree with the
Government that these movements are
created for the purpose of winning the
elections, It may be the aim of some party
but I tell you that the reasons for creating all
these disturbances are neither elections nor
the food situation. The reasons are that
certain parties—yours may not be one of
them—are determined to create law-
lessness in the country so that they may fish
in troubled waters. They are just making
experiments at paralysing the
Government.  They have done it once or
twice here or there partially.  After some
time, when they gain confidence and if they
can do so with impunity, they will not
hesitate to seize power. That in the
danger that Government should be aware
of. With that in view, they should take such
action in the country that they maintain law
and order at all costs, they maintain the
stability of the Government at all costs.
This internal danger is a great enemy, I say
it is a greater enemy than the enemy we
fought on our frontiers only three months
ago. We are proud of the fact that our
people, our Government and our Army
showed great result on the battle fields.
When we see the internal situation, we have
to hang our heads in shame. There is some
sort of uncertainty in the minds of the people
as to whether we will be able to overcome
this difficulty but I am glad that of late
Government has shown some strength in
creating in the public mind respect for law
and order. Things are being handled carefully
and I am happy to say that your dreams will
not materialise, dreams of creating trouble
The dreams of the Communist Party to bring
disorder in the country so that some day they
may establish a sort of dictatorship in the
country will never materialise and we can
assure you that democracy will triumph.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar) : Assure the House.

SHRI C. D. PANDE : I assure you, Mr.
Vice-Chairman, and through you the House
that we will triumph and democracy will
continue.

Now, having said this I want to come to
the Budget proper. Many Members have
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paid compliments to the Finance Minister
and I also join them in doing so. There are
particularly two things that he has done that
are of psychological.importance. First of all,
he has raised the exemption limit from Rs.
3,000 to Rs. 4,800. This is a good thing. |
have been clamouring for this for the last ten
years in the Lok Sabha and in this House. To
keep these people getting Rs. 250 a month as
income-tax payers is not proper because that
is too low an amount on which people
should be asked to pay taxes. We give them
dearness allowance out of all proportion and
to give them help with one hand and take it
away with the other is not proper. So raising
the exemption limit from Rs. 3,000 to Rs.
4,800 is commendable step and I
congratulate the Finance Minister on that.

Similarly the exemption limit for annuity
deposits has been raised from Rs. 15,000 to
Rs. 25,000. So long it used to apply to a
class of people, not so poor, but middle
class people and in India we cannot get any
better class of people. But then it was
difficult to keep the accounts of so many
people. Even the Reserve Bank was finding
it difficult to maintain so many accounts, t0
give them receipts etc. and it is a matter ol'
satisfaction that the Finance Minister has
realised this thing and has raised the limit for
annuity deposits from Rs. 15,000 to Rs.
25,000. It wiH relieve the pressure of work
on the Income-tax Department and I am sure
that whatever loss they may incur on the
lower slabs will be made up from the higher
slabs.

Now the main thing which is a matter of
concern is planning. We are now entering
on the Fourth Five Year Plan; we have had
three Five Year Plans and we did achieve
alot of things but truly speaking these
achievements cannot be called the fruits of
planning because when we say planning it
must be according to what we have planned.
Whatever we have planned must be done; it
must be done within that space of time
decided upon and within that amount that
has been provided for and the yield from the
project should be in proportion to the
expenditure incurred. Judged by these three
standards planning here has not bet n to our
satisfaction. Suppose we had plan-
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ned a big steel factory for Rs. 150 crores;
ultimately by the time it completed it costs
of Rs. 250 crores. For instance, we planned
the Heavy Electricals would cost about Rs.
50 crores but ultimately we needed Rs. 70
crores for that factory in Bhopal alone. As
far as the heavy engineering project in
Ranchi is concerned things have become
very despicable. This House is well aware
that for the last eight years we have been
planning for many things but so far there has
been no result achieved and nothing is in
sight either. In point of time we do not keep
to the time that we had stipulated; in point of
expenditure we do not keep within the limit
but we always exceed and in the matter of
returns from all these projects, the picture is
very dismal indeed. When we started upon
the Third Five Year Plan the Government
assured this House through the Budget that
within the Plan period of five years we will
get Rs. 440 crores out of the investments in
the public sector. If we had got only say, Rs.
300 crores or so, one could say that we had
provided for much and we could have said,
'After all, these are new things for us and we
could not expect the maximum efficiency or
the maximum return.' But that is not tfie
case; we did not get even Rs. 25 dores. We
get only Rs. 20 crores or so and I consider
that this aspect of our planning is very
frightening. In the long run this country is
bound to have bigger and bigger public
sector. Already within these few years we
have invested in industry alone—not in
Railways, canals and other things— Rs.
1,800 or Rs. 2,000 crores. If after investing
Rs. 2,000 crores we get only Rs 20 or Rs. 25
crores that is not good, because ultimately a
day might come when the private sector may
disappear altogether or may play only a very
insignificant part in the economy of the
country and then the Government will have
to depend for its revenues, as it is done in
Russia and other socialist countries, solely
on the public sector. For that the planning
will have to be fruitful. Why it is not
happening is because our plans are getting
costlier and costlier. Moreover a controversy
has gone round in the country with the result
that if somebody says that a particular
project in the public sector has not yielded
sufficient returns, then people say that he is
criticising the public sector. That is not the
case. What we want is that the public sector
should be



3917  Budget {General)

[Shri C. D. Pande.] run efficiently
Theoretically there should be no ba.is foi
saying that it cannot be run efficiently. It
can be run and it has been running in two o1
three cases very efficiently. For instance, in
the antibiotic industries they are able to pay
even 20 per cent return; in the same way the
Hindustan Machine Tool; have multiplied
from one factory into four factories now
There the returns are splendid. If it i
possible to make two factories very
profitable it should be equally possible to do
in the other cases also and if we hava
invested Rs. 1,800 crores we can get Rs. 440)
crores as wc had provided; or we can gef
even more.

Here I would like to make one suggestion
The Finance Minister is not here but Mr
Pathak, the Law Minister who is "here is wel
aware of the economic laws. Is it nof
possible to throw open a certain amount of
shares  of public sector concerns to thg
private persons ? If you do that it is nof
merely a question of getting some money; |
am not very hopeful that you will get much
by way of subscriptions. But by doing
that you will be forced to produce return: ag
privatesector companies are doing. If they do
not get returns they disappear. In the
same manner if you  allow privatg
investors in the public sector, the middlg
class investors who want security for theis
money who have faith in your honesty buf
who have no faith in your efficiency, you
will have to show results. Even if you can
give 7 to 8 per cent, while ol hers give 10 pef
cent, they will be pleased with your 7 or §
per cent.  So if shares are made open to thg
public it will lead to more efficiency and
better yield. Even if you es n git 7 to 8 pe
cent, return that would bi better though in the
initial  stages—I see Mr. Bhuwalka is
sitting and he will bear with  me—nobody
who wants to earn money will come forward.
But once you show results, as you havg
shown results in (he antibiotic industry and
in the HMT, it will make you succeed and ong
success will lead to another success and sq
on.

There is one thing to which I want to
draw the attention of this House. There is a
practice that has grown lately in this country
that the State Governments are freely
drawing upon the reserves of the Reserve

[RAJYA SABHA)

1966-67 3918
Bank without reference to the Central Go-
vernment. They take overdrafts freely. This
was absolutely unknown 20 years back.
Somehow or other from 1950 onwards some
States started doing this and it was detected
in time. But within the last five or ten years
this practice has ruled rampant all over the
country and they have drawn large sums of
money from the Reserve Bank and like
prodigal sons they have been recklessly
spending and like the doting father the
Government of India just makes it up. This
practice of drawing upon the funds of the
Reserve Bank or the Consolidated Fund of
the Government of India without reference
to any legislature, without having been
passed by us, is illegal. This has not been
sanctioned either by the Finance Com-
mission or by the legislatures. This is money
that has not been voted and itis being
appropriated by the States. This practice
should be curbed, stopped, put an end to
altogether.

There are many other things to which I
would like to draw your attention.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) ): You have only
one more minute.

SHRI C. D. PANDE : I think you will be
kind enough to give some more time.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : There are a number of
speakers. You must wind up in two minutes.

SHRI C. D. PANDE : Now, there has been
a great deal of emphasis on saving. There are
appeals (hat people should save and invest in
Government projects or in other projects.
Now, why are not savings coming forward ?
First of all there is no margin. In certain
scales of income there is no margin to save.
Even in certain scales where there is margin,
where people are frugal, where they want to
save for their children, saving is not possible.
People have lost faith in the future of this
money, because the value of money is going
down every day. I myself wonder whether 1
should save or not. Of course, I can save
only Rs. 50 or Rs. 100 with great difficulty,
but I am not disposed to save be-
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cauic I feel that -the sum of Rs. 10O saved
today will be worth only Rs. 50 next ye;.r. If
that be the position, why should I save 9
People save for sake of earning more
People save for the sake of investm* thal
they may get eight per cent, return, on
lucrative and. attractive terms.  Bal is
spoiled. That is offset by the deterioration ig
the value of the money to the extent of 25 pet
cent. If I save Rs. I0OO today, it 1s worth
only Rs. 75 next year, it is worih Rs. 50 thd
year after that and Rs. 40 another year afteq
that. Therefore, the term saving has nq
attraction to anyone. The real remedy lies in
your re-estal faith in our currency. Now.
this is a veiy big question. It involves thg
question of devaluation of money. There
mour going round that perhaps devaluate 1
would come about, but the Governmen
was kind enough to scotch that ruiiu the early
stages. You may not like to devalue thd
rupee on account of prestige. Thd
Government would like to maintain the valug
of the rupee, but circum might force you tq
do something. You may be forced to devalug
your money or to be paid in that proportion
to foreign countries or foreign debtors
because they will n< I accept it otherwise
The moment that situation comes it will bg
inevitable for us to devalue the rupee
Therefore, steps should be taken to req
establish the value of the imp* s in thig
country, Now, I shall just give you an
example. Three or four yeaTs ago, Rs
100 of Pakistan was equal to our Rs. 75. Ou
rupee was quoted Dbetter in f countries
Today the  pound sterling which is
equal to Rs. 13 and six an;' worth Rs. 29. ]
have to pay Rs. 29 in foreign countries fof
a pound, v” in terms of Pakistani rupees
one need pay Rs. 23 only. Three or fou
years ago the value of Pakistani rupee wag
low. Now, it is the other way about. Ong
pound can be purchased with only Rs. 23
Pakistani rupees whereas for the same pound
we have t<> pay Rs. 30 in Indian currency
Therefore you can see that the value of out
rupee, in the last four years, has come down.

(Interruption)

SHRI G. RAMACHANDRAN (No-
minated) : What do you think is the reason
for this i
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SHRI C. D. PANDE : The reason is that
we arc spending more than we can produce
tilings in the country. We are borrowing and
we are in debts. We have to try and export.
We do not export to the extent we can and
we should to meet our imports.

SHRI G. RAMACHANDRAN My
question is this : "You began by congratu-
lating the Finance Minister. Has he an-i
any of these major issues you have raised ?"

SHRI C. D. PANDE : I do not expect that
Mr Pathak will rise and answer my ions. |
only put these, through him, to the Finance
Minister, who will reply. There will be
replies that you will get and the whole
House will get. I do not expect that there
should be questions and answers. That is not
my expectation. Therefore, what I have said
I have said not only by way of criticism of
the Government, but to suggest that there are
things which the Government should look
into. There are doubts in the minds of the
public and these should be cleared. The
Government should re-establish confidence
in the public.

SHRI EBRAHIM SULAIMAN = SAIT
(Kerala) : Mr Vice-Chairman, when Shri
Sachindra Chaudhuri took charge as Fin
ance Mini 'ly. people naturally
ed that there will be a gunuine effort
by the Government to relieve the burdens
on the economy, particularly in view of the
most difficult situation that the countiy is
facing in regard to food and foreign ex
change. But I am sorry that I see no
evidence of such an efTort in the Budget
that has now been presented.

First and foremost the Government should
set an example of economy drive before it
asks the nation to tighten its bell. Today the
Governmental machinery is growing into a
top-heavy administration, ever expanding
and draining more and more resources of our
national exchequer. The administrative
expenditure was Rs. 295 crores in 1948-49
and it ts Rs. 2186 crores today. Again, this
year we find that there is an additional
provision of Rs.24 crores for civil
expenditure in the present Budget. I,
therefore, feel that there is urgent need for a
deep probe in order to reduce the criminal
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fShri Ebrahim Sulaiman Sait.] wastage and
cut. down the bill on the Services by at least
twenty-five per cent. I am happy that an
Administrative Reforms Commission has
been set upto streamline the administration. I
sincerely hope that most of the colossal
wastage will be salashed as a result of the
recommendations of this Commission.

Even with regard to the 'Planning Com-
mission, there is need for an economy drive.
I feel that today our country can ill-afford a
very heavy bill of Rs. 24,000 crores for the
Fourth Five Year Plan. Our resources at
home are getting lean, there is no increase in
our national income, our industrial progress
is falling and the resources we can mobilise
from foreign countries are becoming slender.
There is something wrong some" where as
far as planning is concerned. The state of our
economy calls for a thorough review of the
Fourth Five Year Plan. So far, it is said that
our Plans have consumed Rs. 14,973 crores,
but our achievements, are negligible in
reality. Let us for heaven's sake, give up
playing to the gallery with big Plans, with
fantastic statistics, and with costly rhetorics. I
regret to say that our performance in the
Plans over the past fifteen years is a sad
commentary on the widening gap between
promise and fulfilment. Let me take only one
example. Despite hundreds of crores
invested in irrigation and power, in agri-
culture and fertilisers, the nation today is
faced with colossal imports of food,
increasing from year to year. And this year
alone the food imports are to the tune of Rs.
750 crores, with a total of Rs. 2634 crores so
far. It is the cruelest irony of fate that our
planning for progress has landed this country
in depending upon the world for charity for
our food. There is no parallel in world
history, of any country depending upon
another country for food to the tune of 15
million tonnes, such as our country needs
from the USA this year. Let the Government
take courage in both hands to honestly admit
its failures of policy with regard to food,
which has brought the nation this disgrace in
the world. I would only urge upon the
Government to invite and take into
confidence, all the leaders of the Opposition
and evolve a national food policy and appeal
to the nation to face the crisis with  self-
sacrifice. There should
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not be any discrimination in distributing the
food available in the country between differ-
ent regions and zones. There should be
equality of treatment given to the country as
a whole, with as much free movement oi'
foodgrains as possible. So far the course
adopted by the Government has landed this
country in humiliation abroad and law-
lessness at home. I hope that the Govern-
ment will take a bold step in the direction oi'
evolving a national food policy very soon.

It is not only the food position that is
critical today, but the Finance Minister has
aggravated the situation in yet another way
by imposing in the name of indirect taxation,
heavy excise duties upon many articles of
daily use such as diesel oil, sugar tobacco and
cloth. This will mean an additional burden of
Rs. 52.86 crores on the poor and will only
increase the inflationary tendencies, which
are threatening the future of our economy.
Therefore, 1 feel that this demands serious
reconsideration by the Finance Minister.

Now, coming to Kerala, I am deeply
pained to say that this unfortunate State,
which calls for special attention, continues to
be treated as the Cinderella of India. The size
of the Oil Refinery is being cut down; the
ship-building yard is still in cold storage” the
urgently needed irrigation and power projects
like Kerala Kallada and Idiki have not yet
been developed; the essential railway lines for
which constant demands have been made
have not yet been taken on hand; and the
industrialisation of the State has not secured
proper attention.

As far as the sea-fishing industry is con-
cerned, [ have to mention this particularly
that the potentialities for development have
not been fully and properly exploited.
Kerala at present exports 90 per cent of the
marine products out of the total export of
nine crores of rupees from India. If Kerala
has to realise the target of Rs. 20 crores aa
has been proposed in the Fourth Five Year
Plan it is possible provided adequate in-
centives and facilities such as the cash credit
scheme are extended to this sea-fishing in-
dustry and the same facilities are provided
for the deep sea fishing as given to the mer-
chant marine industry. One basic factor has
to be remembered that what is required in
Kerala today is not larger
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number of factories for processing marine
products for export but what is necessary is
more and more facilities for making raw
meterial available to the existing factories
and also attractive incentives to increase
export of the products. I say this because
even today the existing factories have work
only for IOO days out of 365 days in a year
on an average because of the nonavailability
of raw material. The sea-fishing industry, it
must be understood, is an export-oriented
industry where no raw material is imported
and therefore the Government should give
full encouragement to the same by making
more and more mechanised boats and fishing
trawlers available for the maximum possible
catch.

Sir, it is gratifying to note that the Go-
vernment and the ruling party have taken a
right and bold decision with regard to the
Punjabi Suba. In the same breadth of vision
and wisdom I appeal to the Government that
Urdu be recognised as the regional language
in Delhi, U.P., Bihar and Madhya Pradesh.
Millions and millions of Urdu-speaking
people have been raising their voice from
time to time, and the Government should act
before it is too late. Urdu is a more widely
spoken language and it is spoken in every
district in the whole of this great country,
While less popular languages which are not
so widely spoken have been given official
status in different States of the country, it is
highly regrettable that justice has been
denied to Urdu so far.

Sir, I am glad that many great jurists and
leaders of different parties in this country]
have asked for the lifting of emergency, for
the scrapping of D.I.R. and for the release of
the detenus. I cannot overemphasise thg
urgency of these measures. I would like to
mention here that it is strange that when thg
whole country has come to admire and thg
Government has also acknowledged the rolg
that the sixty million Muslims of India have
rendered in demonstrating their loyalty to
their Motherland during the Indo-Pakistan
conflict, the Government had acted and
taken into custody thousands of Muslims
including leaders, journalists and otheq
prominent persons in some parts of thg
country on frivolous reports by mischief
mongers. Some of them have been released
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I would demand that all the detenus be
released forthwith. I would further plead
that Sheikh Abdullah and his colleagues be
released as a part of the implementation of
the Tashkent spirit of love and goodwill. 1
sincerely hope that this wil] surely lead to
the improvement of the situation. Here while
demanding this, I echo what the collective
leadership of the Muslim community, the All
India Muslim Majlise Mushawarat, has
resolved recently and what the hon. Member
of this House, Shri Sapru, if I am not
mistaken, demanded in this House the other
day.

Sir, the establishment of a police camp in
the Aligarh Muslim University is a matter of
great concern and anxiety. This is not only a
standing disgrace to the autonomy and self-
respect of the university but is also
detrimental for the mental and moral growth
of the students. I would therefore demand,
Sir, that this police force in the campus of the
Aligarh  Muslim  University should be
removed immediately and all cases pending
against the students and others in connection
with the April incidents of last year should be
withdrawn. 1 would like to point out tbat the
conditions at the university are perfectly
normal and I would also like to repeat the
words of  our Rashtrapati, Dr.
Radhakrishnan, during his Convocation
Address to the Aligarh Muslim University
wherein he said : "If you are noble, you
should not only forgive and forget but should
also forbear." 1 would only like to see the
Government act up to these noble utterances
of our revered President. I also hope that the
feelings of the entire Muslim community
which have been so strongly and unitedly
expressed will be fully respected in the
proposed new permanent Bill wherein the
name, the character and the heritage of this
great minority institution, the Aligarh
Muslim University, will be retained so that
the atmosphere of mutual confidence
between Government and the minorities may
be preserved. 1 also earnestly believe that
this permanent Bill will be brought before the
House as promised by the Education Minister
himself as early as possible.

Sir, it is distressing that there should have
been certain fascist tendencies gaining
ground in certain areas in our country. All
political parties must get together and
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(Shri Ebrahim Sulaiman Sait] condemn the
spread of violence and restore the
confidence of our people in our democratic
values and secular character of our State.

In this connection I must bring to the
notice of Government that there are certain
newspapers and magazines which still breathe
a hymn of hate aganist the Muslim com-
munity in India. I cannot sufficiently
condemn the provocative articles written
from time to time aganist Mussalmans by
Shri Babu Rao Patel in his "Mother India" In
this connection I have also to mention the
Daily 'Pratap’ and the weekly 'Organiser'. 1
demand from the Government that effective
measures must be taken to see that nothing
provocative or inflammatory is allowed to be
printed and published in any of the journals
and.magazines, be it in English or in any
regional language, which will do injury to the
self-respect and susceptibilities of the
(different communities in India and thus
endanger the communal harmony and
secular character of our State.

Sir, exactly in contrast I have to mention
with great regret the case of "Nidae Millat" a
Urdu weekly journal published from
Lucknow, which was punished for no fault
at all. Not only the Aligarh number of this
journal was confiscated by the Government
before it was brought but the Editor and the
staff members were treated brutally by the
police as if they were worse than criminals.
The Editor, Mr. Asif Kidwai, M.A., Ph.D.,
who is bed-ridden because of arthritis for the
last twentyone years, was taken into custody
under the D.I.R. I would appeal to the
Government not to have double standards in
dealing with different journals of different
communities. No action is taken by the
Government aganist "Mother India" and
such other magazines and newspapers. The
action taken aganist "Swarajya" and "Kalki"
is withdrawan, but in the case of "Nidae
Millat" I am very sorry to say that no action
has been taken by the Government to with-
draw the cases against them and release
them in spite of the many representation that
have been made in this regard. This is
aganist all principles of justice and fairplay.
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One more minute, Sir, and I will finish
What was the fault of "Nidae Millat" I After
all "Nidae Millat" only criticised the Aligarh
Ordinance. There was nothing wrong in it. It
never wrote any articles that went aganist
the Constitution of this country or anything
that would damage the communal harmony
in this country. The paper actually has
always preached peace and harmony and
upheld the democratic rights of the
minorities. I would therefore urge the
Government that the Editor and the staff
members of the "Nidae Millat" be released
immediately, and cases against them also be
withdrawn.

Before conclude, I have to say that I am
glad that Shrimati Indira Gandhi is now the
Prime Minister of our country. She is today
the greatest unifying force in a plural society
which is multi-racial, multi-regional multi-
religious and multi-lingual. With her faith in
secularism and democratic socialism, 1 look
forward to an era of communal harmony, of
social justice of peace and tranquillity, in
this ancient and great land of ours.

Thanking you for the time given to me, I
conclude.
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[sft TraEwT e

F T g0, o 3 faew g A
WET SFE FIA AT AATZH JEART AR
a1 geer arrarfet /1 a7 ferwraa
wdr & fe gewr awafaw s
wEwsaTdl & fag o (e g aga
o faadt 8 T g Wt "9T 97 4@
faadr | g7 W fw @ag & e A
oo faqa o< vigy T wE |

ITAATETA WEIET, TH AR A F@AT
7 frara &1 g zrer s fawrear
A1 9T TR § | 3T AW F S 2. 8
afever areraT €7 2¢ & ag @ § ) ad
afy 7 At afaer 7 Sdsar § @@
T THATE AV AT AZ AFAT S | A AT
A1l & fAg srqre, FTer, /A, fae,
7a1 ave AT FY suawar FAT FET
A g uF aga wfea wwear g frew
3, 4 q0f § TEIT LT F ATAAE G
Tq AHETT FIGH AL FT AN E | FAE
F UF AU AFIG gAT | 5H a9
17§ FFare g & feiragr e 7
sifaarart wtg ®1 0w wfgar T ow
AT A1 TRl BT AW {0 AT AT E
Sitfas Fam & | 59 AfEAr J oW 11
aaf & darfes oftaw 7 o0 IFFF 12
a1 %1 97 faar 1 K7 &1 F=Al W0
nF A1g W ad at gar av afeT 1
W oeqra W ogAr g g fawdmw
4, 3 a9 UK &74 G271 £ AT A1 IH
e @ iz gw eaEr daaw
AT F1E AVTEFT AT A4 (FET T
71 ax o= g7 78 99 I0 & oA grew
71 wmoft fF T JE avEar | ar
= XA FT FETAl Fh & T AQTE |
g A 9T U & 9 ¥ g8 fE
TATAY A1 AS1 A T I3 TET 8 T AT
7V w7 7 fawa 4% wwr & age
Fff T
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ITHATAS WEIZT, ITEA § Afg A
BT S AT HH2T ST JRIAT 7 HbeT
& | ITTEA IAW 0 A F T Fmar
AT AMET | T9 AT § W Aq AW K
qFaT T g % & | T FTor
aw farat & wgavsr & war & 1 o 3w
H I 2, WA & 92 I qUAT FEA &
AE A1 TAEA A T HE AL TH A
FY A0 AR | T IEATET AT AR
& warfaw & @@, afen a8 @ wft
SAMET FT GF & | AfFA 98 T e
& ot Toaree # faa ot aeg ot afaaer
Feré S | famAT w1 are, dre, o,
AT AFATH TR AV AT o wfaavy
af sfar A ifed | TeE e, A
it 2 wfed fo feorer 1 awadr @
gt @t g 7 o @ froame
AMF 40 g w27  foaam & wia
20 gaTT d¥ET wafad AFT 93 &
Hif® 37w & gAl 1 612 1 19
feaf ¥ fad ¥ fordare & 7

HE AWAIC FT FAA FA A1 AT
T BT 1 AH U 79T dae a1 far d
qarT & i 1 T s F 7 93w
¥ ararEt & arg 7@ @ F ) IF A ¥
52 %o qf fFaes 2 Av mErT= 7 100
8 150 ®o ufg faaeer a= ailv afgm
TRATH 105 8 FHT 160 Fo 97 fFa-
| GHT THTE FA4T, 5], ATA A7hT &7
fimd Wi geaza s fad faw § 1 zowr
FT AGAAE ¢ OF E AW § ST A0
W § ETEvET ) SE qe fe
g faait = & oft sfam & 2 1 2=
AT WAL WY AT Hawar 3
wwa o sl soeT 2T sr-
faa @t & vw e A1 e w5 g
g 4 fear ote ga 1 e St
& S0 AT KO HTFT 9T W qR
2| ¥ IZ AT HIFIC W AHAFL
W AT B | T TG AT FTO7 FTATH
w1 @= g aaeqr, a9 feww g
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39 HT ZLAEAT FT TN HHT Kl
sifaw Aify 2 1 Zw1T 2w A ATl
S FTETHN AT & TR | H7 ZATE
faey walt grer &1 W w7 At v &
9 R FIGT g9 E1 AFAT § 1 HA 97
famare & f faw w&T =0 sire v 3
FAAAT & AFAIE A6 37 &1 AFAL § A4
2 § afaw difaai 7 s #7281
gF T w1 gare fHar w5 2w fqam
azT #ifa & faar & asht & £ 9% &
HIL 97 7 gF A7 Grav faife 1w
a% fama qvae ¥ #9795 #fuw g
7rfor a1

T WEEl F A1 § TH a97 T FANA
A ARGT F7AT F |

SHRI D. THENGARI (Uttar Pradesh): Sir|

we have always insisted that the Five-Yeaf

Plan or the one-year plan, that is, our annuaf
Budget should be employment-oriented
But I am sorry to note that even in this yeary
Budget, there is no employment orientation|
I should like to assert that after th

d

completion of this Budget period the ratio of

the unemployed and the underemployed t
the total population of the country would b

bigger than what it is today. Distribution of

all cultivable waste land to landless labourers
particularly to those belonging to th
Scheduled  Castes an” Scheduled Tribes
introduction of subsidiary industries in th

rural areas of the country development of

peculiarly Bhartiya technology with a view t
decentralising the processes of production
with the help of electrification in the ruraj
areas, special protection to the cottage an
small-scale industries, demarcation betwee
the spheres of the small-scale industries an
the large-scale industries, fixation of the
national minimum and of the ratio between
the minimum and the maximum, expendable
monthly incomes in the land, proper
correspondence between the prices of the
agricultural produce and those of the
manufactured goods, enunciation  of the
national price policy and substantial
reduction in the indirect taxes, these among
others are some of the measure which are
calculated to ease economic tension O(
unemployment and
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underemployment. I am sorry to say that
none of these measures has found a placein
the Budget under discussion.

On the contrary, there is a definite attempt
to increase unemployment by various de-
vices such as introduction of atomatioiv in
the Life Insurance Corporation, and ad-
mission in the agricultural industry of Punjab
to big capitalists these , are some of the
examples of this official policy, leading to
large scale unempoyment. The Governmeat
should give up all such anti-employnwnt
policies and accept the olden rule that there
should be no retrenchment without alternate
employment.

An unemployment Insurance Scheme
should also be introduced.

This Budget is bound to give a rude shock
to consumers in general and workers in parti-
cular. While the plight of the general con-
sumers has been already discussed elabora-
tely, I should like to draw the attention of the
House to the plight of workers who are the
worst sufferers. It has become imperative
now to chalk out of the National Wage
Policy. Nothing has been done in this
direction in the Budget under discussion.
Workers can be inspired to perform supreme
sacrifices for national prosperity. They have
proved their patriotism during the Sino-
Indian conflict as well as the Indo-Pak
conflict. But they must feel that they are
being taken into confidence. They must feel
that their viewpoint also has been taken into
consideration by the Finance Minister, that
the Budget and the Plan are theirs, that it is
the people's Plan and the people's Budget and
that their sacrifices are not going to be in
vain. For this purpose [ request the
Government to take the workers, along with
other sections of the population, into
confidence while preparing th* Budget and
the Plan.

4 p.M.

For evolving the National Wage Policy it
is necessary, in the first place, to have a
working class family budget inquiry conduc-
ted in all industrial centres and on the basis
of such an equiry to compile the working
class cost of living index. I want to mention
the report of a Committee appointed in 1959
for compiling the middle clan cost of living
and I would suggest that there thould be a
regular compilation of th© midila
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class cost of living which should be treated
henceforward as the working class cost of]
living index because as a matter of fact
looked at scientifically, the recommendations
of the Middle Class Cost of Living Index
Enquiry Committee are applicable to the
working classes cost of living also. I would
further suggest that the scheme of D.A. wher-
ever it prevails should be abolished because
clearness allowance is not a temporary phase
now since there is no possibility of the prices
coming down to the pre-1939 level and
therefore dearness or the spiral of prices
being a permanent phase, the D.A. should be
merged fully, that is IOO per cent., in the
basic wage and the entire pay packet should
be linked with the cost of living index
number.

Great discontent prevails among the
workers on account of the provisions of the
Payment of Bonus Act. As a matter of fact
national prosperity certainly depends upon
production and production has been impaired
during the last few weeks because of the
various strikes. I may just refer to the
lockout in the D.C.M., the general strike in
the Bombay Textiles, etc. and all these are on
account of the defective provisions of the
Act. Without going into the details, I would
suggest that the Government should accept
realistically the principle that bonus is a
deferred or supplementary wage until there is
a gap between the living wage and the actual
wage and on the basis of the acceptance of
this principle, the Government should be
prepared to recast or remould the Payment
of Wages Act. If that is done, many of the
industrial strikes will be automatically eli-
minated. We will head towards industrial
peace, greater production and greater
prosperity. It has become necessary to
ensure that our workers are given ihe right
to rest in the absence of which productivity
is hampered. The Regulation of workload,
regulation of working hours and a
appropriate leave facilities must be properly
taken care of hand this h the responsibility of
the Government so fai as the different
industries are concerned. We have different
pieces of legislation regarding social security
such as different workmen's compensation,
provident fund, gratuity, E.S.I, and other
things but the workers have been demanding
and demanding rightly that there should be
an integrated social security scheme evolved
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and what acts in the way of such an evolution
it is difficult for me to comprehend.

In this Budget there has been no progress-
made in the direction of thinking about
social security schemes and therefore I urge
that this aspect of industrial sphere should
not be lost sight of. We have been told that
along with foodgrains and cloth, housing is
also one of the most important problems of
the masses but we know that though the
Centre has allotted various amounts for
industrial housing to the different States, the
same have not been utilised either by the
employers or by the State Governments. J
would like to suggest that now we should
begin from the other end so that the Centre
should take the initiative in industrial
housing and realise the due amounts from
the State Governments and the employers
subsequently. That is the only way to
accomplish our programmes of industrial
housing.

When 1 am speaking of a national wage
policy, 1 cannot ignore the plight of our
pensioners who have no trade union right
and the monetary value of whose pensions
has already gone down and therefore I
request that though this class is ignored and
ineffective, the Government should itself
take care of this particular class and see that
justice is done by restoring the monetary
value of their original pension. There must
be some basic re-thinking on the problem of
the pattern of industrial ownership. I am
happy to note that the Government seems to
have relieved itself of its doctrinaire and
academic thinking on this problem. As a
matter of fact various industries have various
characteristics and each industry should
have the appropriate pattern of ownership
suited to its peculiar characteristics and
therefore there can be regulated private
enterprise, muni-cipalisation, co-
operativisation and along with that I would
suggest, labourisation, and democratisation.
By labourisation I mean (1) co-partnership
in which the worker, labour, is evaluated in
terms of share and he is made a shareholder
of his concern. (2) By labour co-
operativisation I mean whenever there is an
occasion to snatch an industry from the
hands of the capitalists, the same should be
handed over to the workers and their co-
operatives should be allowed to run the
industries.
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and (3) there should be autonomous cor-
porations with Board of Directors of
Management consisting of the various
interests including those of employees and
in the same way by dcmocratisation I mean
that the industry's shares should be thrown
open. Every share should be small and it
should be a rule that only the low income
group people should be allowed to purchase
the shares. The employees should have
priority in the purchase of shares and none
should be allowed to purchase more that 5
or 6 shares and in thfe way the industries can
be labourised and democratised. All these
various patterns, without any regimentation
of thought, should be tried, so as to suit the
peculiar characteristics of the different
States and if this is done we will be able to
make good progress in the industrial
sphere.

For greater production industrial pcao is
neeessary. Contented labour, enlighten m ed
employers, alert public opinion and just and
fair Government, these are the four pre-
requisites for industrial peaci. This would
necessitate change of outlook on the part of
the employers and also of the Government
and boacuse the Government is the biggest
employer, it is necessai y that it should
function as a model employer so that it
would have a moral right to bring
appropriate pressure to bear on the emplo-
yers in the private sector.

While I have dealt with the working
class, I would like to refer within a minute
to the present situation and its demands.
Today it seems we are on the brink of
national disintegration. Various demands
are raised. There is a demands for Punjabi
Suba, for Vidarbha, for Bhojpuri State and
for a Konkan State, and probably like the
Athens' Sparta we are going to have so
many States. The time is so ripe when we
should seriously consider the propriety of
moving in the direction of a unitary form of
Government.

SHRIMATI TARA RAMCHANDRA
SATHE (Maharashtra) : What does the
hon. Member mean by Konkan State?

SHRI D. THENGARI
demand for various States.

There is a

THE VICE-CHAIRMAN (SHRI M P.
BHARGAVA) : What have you to say
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SHRI D. THENGARI : I have nothing to
say about any particular State.

SHRIMATI TARA RAMCHANDRAO
SATHII : Konkan is part of Maharashtra. It
consists of three districts. They never
demanded a separate State.

SHRI D. THENGARI : It appeared in the
press that there are demands and therefore
1 am suggesting.

SHRI AKBAR ALIKHAN You
should not mention and encourage it, that is
what she says.

SHRIMATI TARA RAMCHANDRA
SATHE : It is not at all a separate one..,.

SHRI D. THENGARI : I discourage it.
That is why I am mentioning. I want to
suggest that with a view to eliminating this
tendency of national disintegration, the time
is ripe when we should seriously consider
how we can move in the direction pf a
unitary form of Government. Thank you.

SHRIMATI LALITHA (RAJAGOPA-
LAN) (Madras) : Mr. Vice-Chairman, Sir,
this Budget for 1966-67, is after all, a mixed
Budget, anti it has had a mixed reception in
the public. Of course, there are some points
on which the hon. Finance Minister has
done better than he has in others. At the
same time I would like to say that though
there are some good taxes there are also some
which are unwarranted and unncessary. This
Budget of 1966-67 should be studied and
criticised only with the background in which
it is presented. Sir, since 1962 we have been
passing through a very critical period. There
was the Chinese aggression which shook the
nation completely. And before we could
recover from that shock there was the Indo-
Pakistan conflict which brought our
economic development to a standstill.
Foreign aid was stopped. There was
drought. There was no rainfall. There was
the rise in prices and also the diversion of the
economic resources to defence production
and also inflationary tendencies. All these
have to be taken into consideration when we
criticise this Budget. Of course nobody
wants a deficit Budget and last August we
had a Supplementary Budget. But still
things did



3941 Budget (General)

[Shrimati Lalitha (Rajagopalan] not
improve or change much for the better. If we
compare this Budget of 1966-67 with that
of 1965-66 we find that the finance Minister
has not made any drastic changes from his
predecessor's Budget. But at the same time
no relief as such to any community is given.
Stiff doses of taxation have been injected
into al) sections of the community. The poor
man has to pay more for his sugar and for his
cigarette.  Some years ago I would have
considered these luxuries, but now they have
become necessities. There are duties on fine
cloth and here I would like to mention g
memorandum presented to the Financd
Minister by the Tamilnad (Madra State
Handloom Weavers Cooperative Society]
from which I would, with your permission
like to quote this. They have said that they]
cannot but express their greaf
disappointment.

"at the recent levy of excise duty on
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of yarn considerably which will ultimately
go to reduce the wages of the poor weavers."

Sir, I do hope that the hon. Minister of
Finance will look into this matter and se*
that the grievances of these handloom
weavers are taken note of.

Already when the Budget was known to
the traders cigarettes have vanished under-
ground and the price of washing soap rose
by 6-12 paise and khandsari vanished from
the market. How far the Government is
going to check the rise in prices and what
they are going to do with regard to this rise
in the price of these commodities I do hot
know. WiH the Government, under the
present circumstances, be able to satisfy the
requirements of the common man ?

As for those in the middle class, they are
always struggling in life and they have to pay

cotton yarn of counts NF 22 to 28, increase
in duty on yarn of counts NF 29 and above
and also on artsilk yarn. The hon. Minister
is aware that the most important raw
material of the handloom industry of the
country is cotton yarn and the fresh levy
and increase in levy of excise duty on
cotton yarn as proposed in the Budget is sure
to adversely affect the industry."

Further on they say :

"The normal off-take of handloom
fabrics has fallen down and as a result there
is already huge accumulation of handloom
cloth. In the cooperative sector alone in our
State."

that means in the Madras State :

"the accumulation is in the neighbour-

more in the form of income-tax though an
indirect relief is given to them through in-
come. Of course, the burden on businessmen
is also enhanced.

Now I come to the subject of inter-State
sales tax. This tax is to be raised in respect
of "goods declared to be of special impor-
tance in inter-State trade or commerce."
Here 1 would like a clarification from the
hon. Finance Minister as to what it implies,
this expression "goods declared to be ot"
special importance in inter-State trade or
commerce." Does it mean only foodgrains
coming from another State, or does it mean

also manufactured finished goods ?  This
term is very vague. Will it not lead to a
rise in the prices of all  commodities

figuring in inter-State trade and commerce ?

Next I come to the proposed abolition of

hood of Rs. 4 crores. In the private sector it

. : the Expenditure Tax. According to the hon.
may be double this quantity." ¢ expeleiure Tk fieepring o T o

Finance Minister the yield is only Rs. 60
lakhs. But wiH this step not affect those who
. are employed in this Department? Or are
yam zflcount;.be_low NF 29. This hwas 8 they going to be absorbed into some other
great help to this industry as more than 50 Department of Government ? I would like to
per cent of the hand'loorns are engaged in ph,ye a clarification on this matter.

the production of fabrics of coarser counts.

"All along there was no excise duty on

As far the revision of the Gift Tax, and the
raising of the Estate Duty, I think they are

"The proposed fresh levy and increase in very good measures. The loss through the
excise duty will further increase the prices ~ revision of the Gift Tax is Rs. 1.71 crores
and the gain of Rs. 70 lakhs from the Estate

And then they state :
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Duty will go to the States. I would like to
know from the Finance Minister whether
this will be utilised for stepping up agricul-
tural production in the states at least to a
Mttle extent.

I would like to congratulate the Finance
Minister for honouring the assurance of his
predecessor in office by exempting from
Estate Duty the estates of the members of
the police force who were killed in action
while defending the borders of our country.
Another good measure is the levy of tax on
bonus shares only where the capital gain is
actually realised.

Fiscal arrangements need to be given to
our industries in order to encourage them to
provide technical know-how and technical
service to newly developing countries in
Africa and other countries. This is really a
good move in the right direction. In this
connection I would like to again emphasise
that in African countries the demand for
technical know-how and technical service
is more and that is why I say that this a
move in the right direction.

Next I come to the priority industries.
Among these the manufacture of tea, news-
print and printing machinery are also includ-
ed. There is to be a straight deduction of 8
per cent from the total taxable income and
this is a good move. But I would like to
know whether there will not be any question
of evasion of tax in this respect. That has to
be seen.

The hon. Finance Minister has said thaf
the Budget is to be framed in response to the
economic trends as well as the long-term
requirements of the economy. So the lax
structure should be such that it strengtheng
the economy of the country. When
considering the long-term requirements
both the public sector and the private secto
should be put on an equal footing. In thig
connection 1 would like to state thaf
recently I read a news item to say that a
machine tools unit is to be in the privatd
sector. It says—with your permission. Sir
1 shall quote it :

"A machine tools factory is to be set up
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The West German firm of Krup it to
collaborate with a leading road transport
company in south India for erecting this
factory which will go into production in
another two years."

I think if the prviate sector wiH go into pro-
duction in two years and make the machine
tools which are very badly needed, en-
couragement should be given to it.

Next I come io the subject of excise duties.
The increase in the duty on crystal sugar may
be a measure to boost up exports. But at
present the international market price of
sugar has fallen from £100 to £20 per tonne.
The subsidies given by the Government to
this industry for export purposes has cost the
exchequer to the tune of Rs. 50 crores while
the export earnings come to only Rs. 13

crores. Will it not be better for the
Government to concentrate on other
commodities like cashewnut, mangoes

handicrafts, leather goods, engineering goods
etc. instead of doing it on sugar ?

To increase the strength of our tea ex«
port, 1 would suggest the intensification of
higher yield and better varieties, taking over
by the Government of the uneconomic
holdings among tea plantations. The aboli-
tion or reduction of excise duties should also
be considered where necessary.

Non-Plan expenditure should be reduced
and wastage on administrative machinery
should also be pruned to the minimum.

The Finance Minister has expressed ccr-
cern about some of the States resorting to
unauthorised overdrafts on the Restive
Bank. In this connection I would like ihe
Government, with the States concerned to
evolve a common standard of discipline to
avoid such practices in future.

Next I come to the subject of exports.
Here 1 would like to say that in the three
years of the Third Plan the rate of increase
of export was higher than the rate of
increase in period 1963-64. It wss Rs. 15
crores and now it has fallen considerably. So
the Government should find out the root
cause and rectify the same.



3945 Budget {General)

(Shrimati Lalitha Rajagopalaii) A more]
liberal policy is required to give impetus to]
food production. Coming now to the duty on|
bleacning agents and synthetic detergents, |
would like te say that though this measure
has been adopted to restrict internall
consumption it has only a very meagre basis|
for export. The duty on diesel oil is expected|
to give Rs. 5-35 crores. The reason given by
the Finance Minister is that the price level of
this oil should be put on par with the other
petroleum products. He has also said that thi
measure has been adopted in order to avoi
adulteration. This is not a good measur
because it is going to affect our agricultura
economy. | think this should be scrapped. A
pointed out by my colleague, Shrimati
Mohinder Kaur, mechanised farming in|
Punjab is being affected because of this duty]
on diesel oil. I think Government should give]
serious consideration to this problem as we
have to attain self-sufficiency in food in
course of time. Sir. the problem of agriculture]
should have been highlighted in the Budget,
They should have stated the steps being taken|
to speed up agricultural production and|
agriculture-based industries. This is not there]
in the Budget. Exemption from the Gifts Taxj
to non-resident Indians who remit money j
through j the j Remittance Scheme is a good
one but it should be pat on a permanent basis|
to have a regular flow of income from thaf
source. If this had been done earlier, I think]
the foreign exchange crisis would have been|
a little bit eased. The Tax Credit Certificate]
Scheme of 1964-65 is really a good measure)
because it encourages exports and 1 think
more commodities should be brought undeq
this The exemption from Income-Tax given|
to charitable institutions is a good move in
the right direction but at the same time
Government Should see thatithese institu
tions do not misuse the funds

I now come to a very important point,)
at least 1 consider it very important. Thej
Finance Minister has said that foreign|
exchange earnings are increased not only]
by exports but also by tourism, shipping]
and the Remittance Scheme. In this con
nection, 1 would like to speak about tourism.
I here would just like to read one paral
graph from the leader of the Indian j
Express' of yesterday. 1 quote

j
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"The revelations of Mr. Homi Talyar-
khan, Maharashtra's Minister of Tourism
and Housing, that many foreigners who
are in India had not heard of Ajanta and
Ellora caves is indicative of something
woefully wrong with our publicity. It is
equally disturbing that tourists after
having come all the way to India should
prefer during their brief stay to travel all
the way to Kath-mandu rather than see the
Ajanfa and Ellora Caves or the century
old and richly carved temples of the
South."

This shows clearly that we have a long way
to go in the direction of tourism and I think
this can be improved only if the Government
makes serious attempts. The Air India offices
abroad should have a pictorial wing where
we can depict the places to tourist importance
from the Himalayas to Cape Camorin. Of
course, initial expenditure would be there but
I think this expenditure would prove to be a
very good foreign exchange earner. 1 feel
that Government should take this matter up
very seriously.

I now come to a point in which I com-
pletely disagree with the Finance Minister and
that relates to the cut in the funds allotted for
external publicity. 1 do nr>t agree with this
cut. External publicity of India has not been
functioning efficiently and in this House itself
many questions have been put during the I
ndo-Pakistan conflict. As a Member of the
Delegation which went to the African
countries, 1 found that the publicity
machinery was there but the publicity wing
was stagnant due to want of funds. People in
Africa, taking only one country, are
predominantly French-speaking. 1 feel that in
our Embassies there we should have two
wings, the information wing and the publicity
wing and each wing should consist of one
person will-versed in French and the publicity
and other materials should be translated into
the respective languages and thrown at the
doors of all the people there. We may look to
the activities of the U.S.S.R, and the U.S.A.
Embassies here in this regard. The publi-
cations, "Soviet News and Views" and "The
American Reporter" are printed in all the
languages, even in Tamil, and are circulated
free. There is, of course, ex-
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penditure involved in this effort but J think it
is worth trying and if we want to keep up
our national prestige, if we want, to have
publicity abroad and if we want to boost up
our exports, we must go in for this kind of
activity.

There are cerlain things which have been
left untouched by the Finance Minister. My
colleague mentioned the question of
pensions. The employees of the DESU have
given a strike notice, the LIC employees have
given a strike notice, the Air India staff is
already on strike. In this connection, I would
like to say that the P. & T. Pensioners have
submitted a memorandum to Government, to
the Finance Minister and the Minister for
Posts and Telegraphs. They are in receipt of|
pension for more than twenty years and ;ill
that they want is an increase of five rupees in
their pensions. Government should consider
this point because of the rising cost. Their
demand is legal and I hope the Finance
Minister will consider litis sympathetically.
There is a growing tendency in the
administrative field not to look into this kind
of legitimate grievances sympathetically in
time. This gives a handle to the anti-social
elements to make capital out of the situation.
I hope Government will take measures to
avoid such things.

Concluding, Sir, I would Kke to say that
one cannot deny the fact that all is not well
with us and we have to go a long way lor
achieving economic stability. This is
possible only if we have a properly prepared
plan and are quick in achieving these plans.
We have also to bear in mind that foreign aid
and collaboration are indispensable. At the
same time, we should see how we can
increase our production capacity to the
maximmum. Of course, it is necessary to
have increases in expenditure on Defence,
the Atomic Power Plant, etc. but it is all the
more necessary to increase the output of
agriculture also. We eat to live or live to
eat—they are both the same. The projects
concerning our agricultural economy, relief
and incentive to small landholders through
credit facilities, fertilisers, etc., should be
given top priority. We should also study this
problem seriously .and mark a date to attain
self-sufficiency i«» food. 1 hope the
Administrative Reforms Commission under
the able chairman-
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ship of Shri Morarji Desai will evolve the
most practical solutions to all the problems,
particularly to the food problem.

Thank you.

THE VICE CHAIRMAN (SHRI M. P.
BHARGAVA) : | have to inform hon.
Members that the Home Minister will make
a statement about the Punjabi Stiba at 5-30
p.M. The Debate will continue till then.

[THE VICE-CHAIRMAN (SHRI M. RUTHNA-
SWAMY) in the Chair]

SHRI G. RAMACHANDRAN :
ordinarily between 300 P.M. and 4-30
P. M. is a very dull time in Parliament and
we are living up to our reputation that at this
hour the benches are empty. 1 notice that all
the redoubtable leaders of the Opposition are
not in their seats though they sometimes
very vociferously complain that the
Treasury benches are empty. I think if the
Treasury benches could give it back to them
it could be said that their benches areas
often empty as tlie Treasury benches. Bui it
rs not good for us at the centre here that
when we look to the right or the left . «

Sir,

SHRI LOKANATH M1SRA (Oriss..) : If
I maysay. . ®

SHRI G.RAMACHANDRAN:
not yielding.

lam

SHRI LOKANATH M1SRA : ... he
has made a direct charge against the Oppo-
sitionand . . .

SHRI G. RAMACHANDRAN : lam
saying that people from the centre who look
at the empty benches here and empty
benches there sometimes are not very ins-
pired to say all that they wish to say but this
was

SHRI LOKANATH MISRA :You
can look to the left and take the inspiration.

SHRI G. RAMACHANDRAN : . . . only
by the way.



3949 Budget (General)

[Shri G. Ramachandran]

Here even Mr. Pande says that there is no
enthusiasm for this Budget. That is nothing
extraordinary; the whole thing looks and
sounds very dull.

SHRI C. D. PANDE : It has been over-
shadowed by other events; that is what I
meant.

SHRI G. RAMACHANDRAN : Whatever
be the reason, it could not have been
otherwise. This Budget has not created any
undue excitement or interest either on the left
or on the right or at the centre. = We very
much miss Mr. T. T. Krishnamachari tn his
seat. He had come back from his visit to
Europe. He had gone to
places in Europe including the ' U.S.S.R. 1
asked him a question or two when he camsg
back as to what happened there when a plan i
made and how it is implemented. He said tha
he had come back mastering the idea as t
how a plan once made should be implemented
and so on. My own impression was that hq
was bubbling with new ideas and if he had
persented a Budget, Mr. Pande and
would not be in agreement with each othe
%eat there is nothing very exciting about thq
Budget. This new Finance = Minister wa
pitchforked into his seat suddenly and I do no
think anyone could have been moryg
surprised than he himself that he became thg
Finance Minister overnight. He had no timg
and the Budget had to b§ made. 1 havq
seldom seen a more spineless and colourles
Budget than the one with which we arg
dealing today. There is nothing in it excep
the usual, tradi-ditional, humdrum things
There is in it no urgency of what is facing
this country. Even the Lady Member whd
spoke before me ended up by saying that thq
food problem is not sufficiently
impregnated into the Budget. 1 would gdg
further and say that this Budget which ough
to have been food production-oriented is no
that kind of Budget. I know  thq
Minister of Food is sitting here and he would
say, 'l am getting all the assistance 1 wan
from the Finance Minister.! I hope he does
not say that. But if he does we shall excuse

him because it is the camma-raderic of

Cabinet responsibility with each other. We

should have had a food-pro-

[RAJYA SABHA]

all kinds of
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duction-oriented ~ Budget; everything for
the peasant, everything for the food producer;
nothing to be stinted not only technically
in the farm but in building up the life of the
food producer. Thave often said, Sir, to
myself that if you can take care of the food
producer, his life, his children, his health
and everything about him, he wiH take care
of feed production. What we are doing
now is, we do everything to take care of the
food production but do not take sufficient care
to build up the life of the food producer.
There is nothing of this kind in this Budget,
Take the industrial labour for instance. It is
very well organised and if something happens
they stand up to it but there is no organisation
of the food producers in India. It is not
organised at all. Nobody sitting at the
Planning Commission, nobody sitting in the
seats of power as Ministers, is going to
understand the problems of the peasants as
they themselves can understand and yet they
are nowhere in the picture.  There is no
organisation of the peasants which can send
their delegates to the Minister. There is no
organisation of the peasants which can meet
again and again year to year, come to the
Government, present their demands and get
those demands met. [ remember, Sir, long
ago Sardar Patel started a Land League.
I do not think most of us here would
remember that Sardar Patel once started a
Land League. It was after the Bardolj
Satyagraha. He came to the south and he
wanted to build up a Land League of India in
which the peasants would find their organised
strength. I suppose that is not very much
considered needed now since Sardar Patel's
party itself is now ruling. Then it was the
British Government which was ruling. [
think something should be done to organise
the peasants and whoever organises the
peasants, not for politically exploiting some
situation, but whoever organises the peasants
for themselves and through themselves and in
order that they get their legitimate demands
met from time to time, if somebody can do
that, if some party can do that, that party will
some day take the whole of this country in its
hands. The Congress ought to be doing that
but it is not doing it. So I am disappointed
that there is nothing socialist in the whole \ of
this Budget; there is nothing contrary
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to socialism, either in the Budget. That is why
1 call it a spineless and colourless mBudget
Supposing it had gone to the other extremg
and said things, done things and -created
incentives for many things in the direction o
private effort, even then it could have been 4§
good Budget. But it ts also not there. There i3
nothing in the Budget to galvanise thg
industrial labourer and the food producer td
stand up and produce much more than wha
they are producing today. It is not a questior
of money only; it is a question of creating g
climate in the country in which thi-produce
will produce to the maximum of his capacity
We had that phenomenon during thg
emergency. The emergency ;is long over bu
you are keeping the emergency on paper.

want to join with all other friends who havd
voiced the demand in this House that thq
quicker you lift this emergency the better fo
the Government and better for the people
There is no emergency excepting in thg

imagination of the Government. Thd
emergency is no. meant to deal with
problematical things which might arisq

tomorrow or the day after. The emergency
comes in when there is a serious challenge td
normal law. There is now no such challenge
to-day the conditions are normal and thdg
conditions which you occasionally now cal
abnormal are the normal things in any de
mocratic country. Do not keep this emergency
one minute longer, if you are truthful with
yourself in terms of the democratic spirit fo
which you stand. And has this emergency
prevented disruption, pre-* vented trouble
Your emergency is there, your D.LR. is therg
but everything that happened in West Benga
happened; everything that happened in South
Indu during the anti-Hindi agitation
happened; everything that happened in thq
Punjab happened. Then why take the odiunj
of keeping this emergency? You are unable td
deal with the situations that arise even wher
you have this extra power. Lift this and let thq
people live a more natural and fearless life irf
this country and may be that can help to bring
normality more than anything else.

I said that this Budget has nothing
socialist in it, nor has it the contrary which
can lead to a certain incentive in the other
directions. Now this is so far
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as the broad outline of my criticism of the
Budget is concerned. It is not necessary to
go into the details. I can say this Budget has
not done this, this Budget has not done that.
If Mr. T. T. Krishnamachari were sitting
here today I would charge him with certain
things as I had done before and he had
always answered lucidly, ably, to such
criticisms. A detailed criticism can be made
about this Budget but when the Minister is
not in his seat, when this is only a general
debate and when we await the Finance Bill
for more detailed criticism, I won't go into
that now but there is not in this Budget one
single line anywhere, one single provision
anywhere, to give the people of this country
what 1 once suggested on the floor of this
House, a tremendous campaign of adult
education. Adult education is not a small
thing; adult education is citizenship training
in the fullest sense of the world. We are not
training the millions of our people to live up
to the principles of citizenship within a
peaceful democratic government. That is
why all these troubles are coming up. If our
citizens could be trained through a great
programme of adult education to realise the
repsonsibi-lities of citizenship they would
behave much better than they do now. Even
in the legislatures of India, even in
Parliament things happen which are a
disgrace to any democracy; the scenes that
are created, the language some times used.
When do we get out of this ? When do we
become a mature people working the
democratic machine in a democratic manner
? We can do that only when the millions
behind us are trained in citizenship.

There is no provision here for adult
education. People do not understand. Sixty
to eighty per cent of the people-do not
understand a thing you want to do in this
country. You have many programmes, you
have many plans, but who knows about them
? Nobody knows about them, except the city
people. You go and ask the men in the
villages anything about your Plans, your
Third Plan or Fourth Plan. They will scratch
their heads and say—"Plan ? What is the
Plan ?" You will blink and they will blink.
How can you build up a country like that ? I
do not want to go into it now because at
some appropriate time [
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am coming back to this attack that we are
not taking up the adult education
programme truthfully.

Then, there is the rural industries pro-
gramme. We are playing with it, doing
nothing about it. We have the urban
industries programme and .1 am glad it is
there, because no modern nation can sustain
itself without that kind of a thing. But in this
country unless you balance urban
industrialisation with rural industrialisation,
you arc going to create an imbalance which
will be fatal and, which you wiH some day
discover, will be the cause of a terrific
explosion in this country. Everybody agrees
theoretically that rural industrialisation is
very important. Yes. We must give
employment to people. We must bring
prosperity to the hundreds of thousands of
villages, but very little is being done. So
little is being done that it hardly touches the
fringe of the problem. The new Finance
Minister is perfectly innocent pf all this. He
has been a great lawyer in his own way. He
has been doing many other things. He has
been suddenly asked to frame a Budget and
what is he to do 1 We had educated T. T. K.
again and again on the floor of this House, if
I may use that expression, and he was well
worth educating. He had taken many things
from us and he might have reacted
vigorously in a new Budget. It is a pity he is
not there. It is not a personal thing. 1 do not
distinguish between one and the other in a
personal way. But I feel, as I said, that
suddenly towards the end of this period,
when we were looking forward to a brilliant
Budget from him, we are confronted with a
spineless, colourless thing. It is not the fault
of the new Finance Minister. He could,
probably have done nothing better within
the short time he gol. But now let me
quickly come to a few other political issues,
for this is the only occasion when people on
the floor of this House can air their -views
freely on leading political problems. Number
one is the Tashkent agreement.

Now, this Tashkent agreement is the
symbol of peace between India and Pakistan
at the moment. I know enough to say that
there is justification for those

[RAJYA SABHA ]
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who hold that Pakistan is not living up to the
implications of the Tashkent agreement. But
if you go to Pakistan today and listen to
people there thes will tell you exactly the
same story, that we are not living up to the
deeper implications of the Tashkent
agreement. After all, ultimately, in the 'mal
analysis, what led up to the conflict between
India und Pakistan and to what finally we
had to decide at Tashkent ? If you go deep
down into the root cause, you will find that
Kashmir is there and for us to repeat parrot-
like, again and again that the matter is
solved, settled, closed, bolted, is completely
stupid. It is neither bolted, nor closed nor
settled for ever. Yem may imagine that il is
settled, but the other party will never admit it
that it is settled and again and again this
thing will come up. So, the deeper
implication of Tashkent will be that when
there are better relations between India and
Pakistan, no hatred of each other, when we
can settle our mutual problems more
peacefully and in a spirit of goodwill, we
must sa> that we shall then look at Kashmir
again. No Government spokesman is saying
that. Nobody is even saying from our side,
"Tomorrow or the day after, when .we have
settled many other problems and there is
goodwill between us, we shall sit down and
look at this problem once again." If you say
so, then immediately you wiH create
confidence on the other side.

Then, I come to a point about which "I have
been sore all the time. When Sheikh
Abdullah was arrested I said that it was an
error politically, and it was even immoral
conduct for us to have arrested that man. He
had come back from abroad. He was not
running away. You had some charges against
him. He came straight back into your hands
and said : "I want to meet the Prime Minister.
I want to meet the Home Minister."' You sent
him to Kodaikanal and you arc saying that
you are keeping him there like a king etc.
Some of our political prisoners were treated
like kings in the first class in the old days, but
they were prisoners all the same and when
they were released nobody was happier than
they were that they were released from the
princedom in the prison. 1 think it is
absolutely wrong to keep Sheikh Abdullah
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for one day more in the confines in which
we have kept him. We are saying that we
have not interned him. 1 do not know what
you have done with hirn or What is the new
word that we should coin. Vou say you have
not imprisoned him. Somebody says that
you have not even interned him. He is
simply kept within the municipal limits ot"
Kodaikanal, 1 tried to see him, but was not
allowed to see him and the reasons given
were absolutely childish. The Home
Minister Mr. Nanda, treated me as though I
was a political baby and he could write
some nice little sentence and put me off but
he cannot put Sheikh Abdullah off in that
manner. If there is any wisdom in this
country—and I want Mr. Subramanian! to
realise that and tell it to his colleagues—
now, here is the time to release Sheikb
Abdullah. Bring him to Delhi. Let him talk
with you, sit with you and enter into an
arrangement under which you can win that
man as your friend. The moment you do
that, the solution of the Kashmir problem
will be in sight. There are many more things
I can say but I am today suggesting that the
first step is to release Sheikh Abdullah and
bring him to the conference table, with the
best minds in India and later on with the
best minds in Pakistan. Some day we will
have to do that and the quicker we do it the
better. So, this is about Kashmir.

I have only one more thing to say, because
I know that my time is up. There is a -good
deal of talk in this country about corruption.
I do not think, technically Speaking, there is
much more corruption in this country than in
many other countries of the world. There is
corruption in every country, may be
somebody can prove that we have five per
cent more corruption or three per cent less
corruption, but I admit corruption is there. I
am sorry for the corruption and we should
take more drastic steps than we are doing
now to stamp out corruption. We are not
facing even this problem of corruption
squarely. Little fellows are caught and big
people escape. Little frys are caught and
punished and the big ones escape. But there
is one corruption greater than every other
corruption in this country and that is
inefficiency. You pay a man or woman to do
ajob. Weare
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now paying much higher salaries than we
ever did in this country. In Delhi, for
instance, no salary is worth the name unless
it is Rs. 1,000/- a month. There are, of
course, people who get less, but they think
that they do not get any salary worth the
name. But no one or hardly anyone or very
few people do thoroughly the job for which
they are paid. They do not come to their
desk in time. They do not leave only when
the time is up. They walk in and out as they
like. Stand anywhere in the streets of Delhi
and you can see people walk into their
offices really half an honour or forty-five
minutes after the time and they are making
ready to get out half an hour before time
from the office. There is wide-spread
inefficiency in this countiy.

I got this deeply burnt into me during my
recent travels in Europe when I saw how
their young men and women, boys and gitls,
are quick, alert and efficient at many places
where you see them at work. I can give you
some wonderful stories but I have not got
the time. Take air travel in India, which is
the costliest travel in the world. The
Parliament pays for me and for many others
Rs. 620 or so to come from Madras and to
go back to Madras. Rupees six hundred and
twenty is a very big figure, but you never
catch your plane in time and hardly land in
time. And then every day you open the paper
and see that there is a strike and the plane
will not leave. There is a friend of mine
stranded today and he cannot go to Madras.
If this is the truth about air travel, what
about railway travel ? I know we have a
formidable Minister for the Railways, Mr. S.
K. Patil, a very able man, strong man, etc.
But, conditions of railway travel are at a
very very low ebb today. There are certain
external symbols like fans, etc., but drinking
water at the railway stations still remains a
question mark. This is happening in a
civilised country and where the Railways are
making tons of profit. We are not able to
ensure even today, in 1966, good drinking
water, particularly cool water, even at big
stations to the passengers. What future can
there be for a country which is so grossly
inefficient? For the poorer people travelling
in the trains there were previously some
guides.to help
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them. They have disappeared in the emer{
gency. The emergency has swept away
many useful people. There were guides ir
the railway stations who told them where tq
get in and where to get out, and so on. Therd
are no guides now. Look at the Railways and
compare what you see today at railway
stations with what you saw thirty years ago
The picture is very much the same. Persong
are coming and running with children in
their arms and they do not get in in the righ
place. There is nobody to guide them. They
are often ill-treated. We are profiteering ir}
the Railways at the cost of millions of thig

country.

In the end, I may say that the greates
corruption in this country is the gross
inefficiency at almost every point where mer
and women are not doing enough for thei
full-time salaries. Nobody has the couragg
to tell them that this thing will not bg
tolerated—because most of us are thinking of
the elections next time. But we want a strong

Government; we want an  efficien
Government; we want a  truthfu
Government; and above all today wg

want a Government which goes all out for
food production in this country. Food is thd
greatest shame in this country. Everywhere in
Europe where 1 was in the last couple of
months the question was : "You have had
eighteen years of freedom. Why are yo(

going about begging for food?' And
scandalous things are appearing in thg
newspapers in Europe. When [ was i

West Germany, a friend showed me a papet
where there was a big headline : "People arg
living eating cowdung in some districts o
India". 1 telegraphed to a friend in thg
district and there was no such thing as
cowdung being eaten.  Children are being
asked to forego their breakfast or lunch tq
send help to India. The picture painted i
that there is famine in this country, tha
thousands of people are dying, and tha
the Government is hiding all this from thd
rest of the world. It is a very sad picture
Let Mr. Subramanian! sit again with thg
Finance Minister and let both sit with thg
Prime Minister, and whatever may be in thg
budget now, tomorrow, the day after, thig
year and the next, let us have a foort-nroduc4
mtion-oriented budget.

[RAJYA SABHA]
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matter and give a lot of suggestions. I do not
want to do that because I would look like
adding myself to the list oi who are making
all kinds of suggi already. But, I repeat, we
are not doing our duty in the matter of food
production in this budget. We have staved
off a disaster by the skin of our teeth this
time. Next time if and when this food
problem comes up again, and there w a mass
wave in this country, that wave would sweep
this Government off into ttw Bay of Bengal
if they do not take care now. People in the
cities are assured of food but in the rural
areas, as I once said when I was speaking on
the subject, there is trouble. I come from a
rural area. Both in Tamilnad and in Kerala
my home is in a rural area, and I know that
in the rural area people are finding it much
harder than the people in the city. Even here
there is a distinction in giving food to the
city and the village. It is a terrible dichotomy.
We must not allow this. I wish the
Government well. I ai enemy of the
Government. I want ordered government,
ordered progress. But that progress has to be
quick enough to catch up with the life and
demands of aa awakened people, and this
Government seems not able to live up to that
challenge. In that way lies disaster, the kind
of disaster that 1 would like to see avoided in
thi* country. Thank you.

SHRI AWADHESHWAR PRASAD
SINHA : Mr. Vice-Chairman, Sir, I came to
speak on certain aspects of the Budget, but
the distinguished previous speaker has
provided me with certain points’ i which, I
think , I, as a humble worker of the
Congress Party, must reply. He' has a halo
of being a Gandhite, and t have in my own
way tried to follow Gandhiji and the great
Vinobhaji. But sometimes some persons
who are Gandhites talk in a very
irresponsible manner, 1 say with all respect

SHRfG. RAMACHANDRAN : May
I say that I did not say one word on the floor
of the House claiming to be a Gandhian or a
Gandhite.

SHRI AWADHESHWAR
STNH” : r"r"t he tall.

PRASAD
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He said that emergency is proclaimed when
something actually is there. But I know it
and let us see what article 352(3) says :

"A Proclamation of Emergency dec-
laring that the security of India or of any
part of the territory thereof is threatened
by war or by external aggression or by
internal disturbance may be made before
the actual occurrence of war or of any
such aggression or disturbance if the
President is satisfied that there is
imminent danger thereof."

. Sir, finally our Defence Minister knows it
and those who care to know, know it that
China on our borders extending over 2000
miles has made roads, has made even
aerodromes, has made other fortifications,
and its intention of expansionism is always
there. The emergency was proclaimed
because of Chinese aggression, not because
of Pakistan. Even with regard to Pakistan
about which the hon. Member has referred,
he has given us a homily as to what we as
Indians should do. But he has forgotten what
even yesterday the President of Pakistan
said, what the Foreign Minister of Pakistan
is saying these days. Even our things seized
during the war, they are not returning to us.
The Tashkent spirit docs not mean this, I am
very sorry to say this, because I was one of
those who was enamoured of the Tashkent
Declaration, and I was one of those who
worked among Congressmen, among
doubting persons outside the Congress fold,
to try to convince them that this was the best
thing and that we should live like good
neighbours. I am one of those who always
have in their heart a craving to be very very
friendly with Pakistan because even in India
today if I count the number of my friends,
there are perhaps more Muslims than
Hindus. And many of my friends are there
on that side of the border. When the war wai
going on and whenever people said 'our
enemy, Pakistan', those words hurt me

5 pM. much. But facts are facts. We
cannot keep our eyes closed. And they say
that so many hings have happened in
Madras, in Kerala,

i West Beagal, in Punjab and »U that.
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Sir, I say in all humility that if this emer-
gency laws were not there, these things
would have been much worse. That is 'my
way of thinking and I am entitled to think
like that. It docs not mean that I say that it
should continue on the Statute Book even
for a day longer than it is needed. If the
Government decides to withdraw, it
tomorrow, they are pleased to do it, That is
another matter. But to say these things and
try to belittle its seriousness when the
trenches and the aeroplanes and the armies
are there, is to follow the policy of the
ostrich trying to hide its mouth in the sand.
The danger is there, very much there, from
one end to the other, extending over 2,000
miles. If Indians do not realise it even after
the 1962 invasion, God save the Indians.

Then reference was made about the arrest
of Sheikh Abdullah. Sheikh Abdullah went
out, he was friendly with Pakistani
Embassies, he was getting their cooperation
and he was pouring venom on us. He was
working against India, against the interests of
India. When he came back, he was put in jail
and very rightly. But there are people who
have tears for him and let such people shed
their tears. We are not moved by such things.
We are ' going to serve the country according
to our own light. We do not want cheap
popularity by saying such things about tbe
emergency, by saying such things sbont
Sheikh Abdullah and by saying such things
about railways, this and that. Everything is
wrong, everything is bad. Why do these
people not act as Gandhiji did ? Why do they
not act ? Why do they not try to improve
things ? They come to this House and just
blame us. I have always seen this. This is not
the way to serve the country and this is not a
responsible way.

He talked about food. This poor man, Mr.
Subramaniam, I must tell you, has been a
friend of mine ever since I have been in the
Lok Sabha. He has been there. He took up
this portfolio when even the senior
colleagues of his were hestitating to take it
over. He is a bold man. He has taken it up. I
told him, "My dear friend, you have taken
up a thankless job."  He told me, "Mr.
Siaha, when I
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serve the country, I must take up the most
difficult job and try to do my best." The poor
man is getting nothing hut abuse. He is never
getting any appreciation for what he i
doing. But for him, I say, many people
would have actually died in India and there|
would have been greater trouble in this
eountry. What I expected of people who
stand for truth, who stand for non-violence,
was to appreciate things, to realise the reality]
of life. But they refuse to do so they blink af
it. What did he do, Sir ? He went to Americal
and he got food tor India, and he is getting it}
here. He is fighting the battle almost alone
because of people who are trying always to
gel popularity at his cost saying that Shril
Subramaniam is not doing this or that, that at
some place there is no rice. That he has
given so much rice to Kerala and asking him|
to give them so much of flee. Then Keralaf
says, you have given so much of rice~to
some other part and so give us rice. We are
not changing our food habits, we are not
trying to adjust ourselves to the situation,
When a calamity is there, it is for all of us. It
is not only for Shri Subramaniam or for the
Government of India. [ come from a rice-
eating part of Bihar. I tell you, we will never
marry Off our daughters into a family where
rice is not eaten day and night. Do youl
believe me, Sir ? I am taking rice at no timej
now. All the three times, because of Kerala
or because of West Bengal or because of this
or that, 1 am now on phulkas. I can now doj
with the phulkas given to me by Shri
Subramaniam at controlled rates. Some]
people say that it is very bad. I have not a
very strong constitution, but it is doing mef
good. Perhaps it is American wheat. You are
eating American wheat and are saying,
"Look here, you are going about with a
begging bowl." After 40 years of revolution|
in Russia, it was Mr. Khrushchev who went
to America for purchasing lakhs and lakhs off
tonnes of wheat. There it is 40 years, buf
here it is only 18 years. I have been a worker
among the peasantry. 1 used to talk to
Gandhiji about them. I was associated with|
the kisan movement, the abolition of the]
zamindari and relief to peasantry. Shril
Masani who belongs to the other party is a
great friend of mine.
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It was he who took me first to Gandhiji and I
discussed with him all these things. I know
the village life. I come from a village, and 1
know how the villagers live and how they
are changing their food habits, how in Bihar
they are purchasing wheat from the
Government wheat shops— fair price shops
as they are called—and they are eating wheat
day and night. They are the people who
refuse to marry off their daughters because
during the night at some places the other
families do not take rice at dinner; their
daughters will not get married there. We are
adjusting ourselves. Why should not others
also adjust themselves ? They must adjust
themselves, everywhere. They say, "Give me
180 grams or 200 grams." In the world
market there is no rice, in India theTe is no
rice. But Shri Subramaniam says, eat as
much wheat as you like. But you say, "Give
me rice". And for that, you build up an
agitation. And then what do you do ? You
break up the railway lines, burn the wagons,
do this, do that and do everything. But there
is not a word about it. A man of peace, a
man of non-violence has not a word against
all these things. But he has everything to say
against the emergency .

SHRI G. RAMACHANDRAN : That is
100 per cent, wrong.

SHRI AWADHESHWAR PRASAD
SINHA : I have not yielded.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : He has not yielded.
Order, order.

SHRI AWADHESHWAR PRASAD
SINHA : At least show that a Gandhite has
some patience.

SHRI G. RAMACHANDRAN : You are
telling a gross untruth because nonviolent
people have declared from the house-tops
that what has happened is wrong and
shameful.

(Interruptions),

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Order, order.
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SHRI AWADHESHWAR PRASAD
SINHA : God save us from a Gandhite like

you.

SHRI P. N. SAPRU (Uttar Pradesh ) God
save us from a Congressite like you.

SHRI AWADHESHWAR PRASAD
SINHA : I have been in Congress since
1920 when this gentleman, was serving the
British Government and British im-
perialism.

"SHRI P. N.
trash.

SAPRU : Absolutely

SHRI AWADHESHWAR PRASAD
SINHA : It will take him much time, to
have my career in the Congress.

SHRIP.N. SAPRU: You are.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY)-: Order, order.

SHRI AWADHESHWAR PRASAD
SINHA ! You will take it front me. When
you talk about my Congress charactei, it
can compare with anybody's hvjnj in India.
I must tell you that. I am not going to yield.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Let us get on to the
subject.

SHRI AWADHESHWAR' PRASAD
SINHA : Now, I will say a few tvorrfs about
the Budget. I have not come to the Rajya
Sabha today. In 1920. I was 14, I joined the
Congress, -in tfie freedom movement and
sufferi d. My wife w. s ill, I could not attend
on her and she died. I am a widower without
children. But people should know what they
are talking about.' They should realise, those
who were serving t\ie Go-ernment, our
blood-suckers, as Judges,.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Let us get on to tbe
Budget.
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SHRI AWADHESHWAR PRASAD
SINHA : I'mKct tell that." He sHo\tf«’K&'«v
where he stands.

(Irriemiptfehs).

About the Budget, I was listening t0" the
speech of the great Finance Ministr ¢ in the
Lok Sabha. I was admiring.the way in which
"he dealt with the nibject ' and the way in
which he replied, to tfie! criticisms. Sir, he is
a very tmirkM. lawyer; it is difficult to
match."his' talents” and. argue, with him.

But in'his Budget Speech and in .his"
eply in the other House, he has said that, the
financial position of. the. countiy r is"? nol
good. This' is primarily -hecause qu"6-is a
developing economy. We haye taken ip
projects which will yield results "ftfter years.
So this is the result, .not of stagnar. ion—
though paradoxical it may seem-but df
growth. It is tfie result * of the Viilding up
of these things that is creating. all these
troubles.

Sir, some hon. Members on this idc as
well'as on that side—I do notntmd hon.
Members on -the other < ide say—talk
about ihe public sector*. From my friends
in the Congress there has come an attack on
tlie public sector, put the growth of public
sector industries "K o'me of the cardinal
principles of'the Gohfe ress. The Industrial
Policy Resolution also speaks for it. Sir, the
industries', known as private sector
industries, have bien built up over
generations, "ftey have experience and the
incentive of pro’flt, whereas in the public
sector, industries are coming up only for a
decade or so. Therefore, mistakes are bound
to occur. One may point out the mistakes
but bite has to appreciate the vast field these
public sector industries are embracing. It
consists of key industries like iron. W<c
have also our ordnance factories! When the
War was going on; even the Pakistanis
admitted that they could not produce
anything in their country whereas India
produced at least 90 per cent, of its defence'
requiremfents. So this achievement is not an
ordinary achievement.

Sir, if our. industrialists are running
their industries "quite well, it.is all fight
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We believe in mixed economy and we have
equal sympathy for both the sectors. I
wonder whether my colleagues in the
Congress, who seem to have more sympathy
for the private sector industries and less for
the public sector industries, are doing the
right thing. For the private sector industries
also, Sir, I have always had a soft corner.
Once 1 had a talk with the late, illustrious,
Pandit Nehru about this point. I asked him
why he had at all allowed mixed economy or
private enterprise. He told me that we had a
democratic Constitution and we had to go
through legislation in order to nationalise and
since confiscation of property was against
our Constitution, we had to pay
compensation. When [ suggested an
amendment to the Constitution, he did not
agree because, according to him, democracy
and confiscation of property did not go
together. We might not give full
compensation but we would have to give
reasonable compensation. Something had to
be given, he felt.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : The hon. Member
has exceeded his time.

SHRI AWADHESHWAR PRASAD
SINHA : Just one or two minutes, Sir, if
you do not mind. I can as well finish. [ am
prepared to abide by your orders.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Please finish soon.
Take one minute.

SHRI AWADHESHWAR PRASAD
SINHA : Sir, I have always been a staunch
socialist. But I do not also mind the
private industry growing. That is why
when concessions were announced for
them; I welcomed them. But two things
have appeared to me, as also to others, as
ost irksome, namely, the 10 per cent. flat
urcharge on income tax. I know some of
the Government servants drawing Rs. 4,000/-
a month whose wives have taken to service
because of taxes. I know one of them

whose son was appearing for an
examination. The gentlemen has no cleaner
for his car. He himself is so busy that be

cannot attend to his car.
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The result is that his son had to clean the car
before putting it in the portico and then go
for his examination. Tha wife has taken to
service.

SHRI AKBAR ALI KHAN : Getting Rs.
4,000 and his wife taking to service. I
cannot believe. He must be a miser, Mr.
Sinha.

SHRI AWADHESHWAR PRASAD
SINHA : He is honest to the core, not a
miser. I can give you his name and
everything. You know how much goes
away by way of taxes. I will finish in a
minute, Sir.

So, Sir, I suggest that up to Rs. 50,000
this 10 per cent, surcharge should go. It
should be zero. Between Rs. 50,000 and Rs.
1,00,000 it should be 5 per cent, and a flat
rate of 10 per cent, above that. About
Corporate Tax, I feel, it should be 5 per
cent. I have done, Sir.

MISS MARY NAIDU (Andhra Pradesh):
Mr. Vice-Chairman, Sir, the new Finance
Minister, Shri Sachindra Chaudhuri, had to
prepare the Budget for this vast country of
ours within a very short period of his taking
charge. He deserves the nation's sympathy
and congratulations for his realistic
approach and also for the difficult job well-
accomplished to the best of his ability.

Sir, after the attainment of independence, the
prime task before the country was economic
emancipation of the masses. With this
cherished desire, we had fixed socialism as our
goal, socialism which would eradicate poverty,
disecase and misery of millions of our
countrymen. Though we did progress in
certain directions, with regard to food the
picture is still sad and gloomy. Despite the
completion of three ambitious plans, our
economic difficulties have not yet been fully
resolved. The cause is not far to seek. The
basic fact which our planners conveniently
ignore is the basic character of our country's
economy. Eighty per cent, of our population
depends on agriculture. And if agriculture is
neglected, where is the salvation ? The time
has come for the nation to pause and think,
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not only just think, but to trust and act on the
Tharaka Mantram taught to us by our
beloved Shastriji before he left us, Jai
Kisan—Jai Jawan. That was the powerful
Tharaka Mantram. As 80 per cent, of India's
population are kisans, the greatest problem
is solved by giving them the first priority.
Our kisans are clever and hard-working.
Give them sufficient water and fertiliser and
they will feed the people of their
motherland. No doubt about it.

Coming to Jawans, Pakistan without
doubt had given us abundant and just cause
for war. China undoubtedly makes us afraid
by her border irritations and also makes us
feel that there is just cause around the corner
for war. But it is not every cause of war that
should lead to war. War, we all know, is one
of those dreadful scourges that shakes the
foundations of society, brings in misery and
wretchedness in so many forms to destroy
private happiness and public enterprise.

We, the believers of Ahimsa, followers of
Mahatma's philosophy will be the last nation
to resort to arms unless driven by the dirg
necessity of preserving our independence
But to preserve our precious independence
we have to be prepared, for, unlike in olde
days when the slogan in History was
'Balance of Power', il is now 'Balance o
Terror'. Hence there is great need fo
strengthening the support for research in the
Ministry of Defence. No doubt a greal
amount is being spent on atomic energy
research which is in keeping with the march
of times but the amount of Rs. 10 crore
allotted for Defence Re-learch is extremely
inadequate. It compares very unfavourably
with what the Chinese are spending on
similar schemes. Our Jawans must not be lefl
in the lurch for a second time for want of
proper research regarding the high altitude
fighting. Agricultural research and the
C.S.LR. which cater to the needs of the
growing Indian industries get very little
financial support from the Government. I
request the Finance Minister to take note of
this and increase the allotment of funds.

Now touching on industry, I shall refer

to two most important matters relating
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to Andhra Pradesh from where I come and
also to the whole country. First is the steel
plant. The Anglo-American consortium had
suggested that the fifth steel plant should be
located at Vizagapatam. With your kind
permission I would like to point out a few
points why Vizagapatam is an ideal place for
the location of the steel plant. Since
Vizagapatam is a sea port the steel
manufactured there can be supplied to the
entire peninsular India by cheap transport,
that is, by sea without overburdening the
Railways across the land.

Recently an agreement was signed with
Japan for the export of iron ore. According
to this agreement the ore has to be
transported to the port for shipment. In the
process of this transport a large amount of
dust is produced which, according to the
scientists, can be very valuably utilised if the
steel plant is at the port itself. Otherwise all
the dust wiH be wasted.

I understand that the ex-Finance Minister
was of opinion that there will be an extra cost
if Vizagapatam is chosen for the location of
the steel plant on account of the transport of
raw materials and this can be avoided
according to him if the plant is located at
Bihar-Bengal circle which is the ore area.
May 1 please point out that a very great
mistake is done in not taking into account the
reduction of the cost in transporting the
finished material from Vizagapatam port to
the rest of the country. It is easily taken to
Calcutta, Madras, Cochin, Bombay, Goa, etc.
by sea instead of from an inland plant of
Bihar-Bengal. When both these factors arc
taken into consideration there will be no
extra cost at Vizagapatam. What is more, if
the value of dust saved is calculated there will
be great gain instead. Will the Finance
Minister kindly look into the justice of the
case ? Besides all the above facts we have
also to take note of the fact that there are
already four factories in the ore areas of
Bihar-Bengal circle near Calcutta. Why
create another in the same area and expose to
danger of enemy action ? Instead why not
utilise a port which has all the advantages.
Thus regional imbalance which is one of the
causes for many of the economic ills of our
country can also be corrected. I fully agree
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with my Mysore friends that a start should
also be made for a steel plant at Hospet.
Steel is most essential for nation's prosperity
and defence and is an answer to Shastriji's
Taraka Mantram of 'Jai Jawan'.

Statement by Minister

My second point is about the development
of power in Andhra Pradesh. Andhra has got
a heavy population and a large area, twice as
big as Madras State. But the power per
person is very low, lower than even Assam.
What is worse is, just at present when power
is needed for the production of food, there is
a heavy shortage and 40 per cent. cut.

The greatest tragedy—I call it a tragedy and
not an injustice—is that in spite of our having
immense resources for power in the shape of
largest coal fields like Kotha-gudam,
Ramagundam and other hydr-power sites,
there has been no development. On the other
hand the Government developed poor lignite
in Madras State for generation of power bu
did not utilise the coals ia the near by areas o

[RAJYA SABHA]
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the country as a whole, that the present State
of Punjab' be reorganised on a linguistic
basis and has recommended that :

(@) the Punjabi region should fjrm a
unilingual Punjabi State;

(b) the hill areas of Punjab included in
the Hindi region, which are
contiguous to Himachal Pradesh
and have linguistic and cultural
affinity with that territory, should
be merged with Himachal Pra-
desh; and

that the remaining areas should bs
formed as a separate unit which
may b; called the Hariyana State.

(c

~

The Government have given careful
thought to these recommendations. They
have decided to accept, in principle, that the
present State of Punjab b3 reorganised on
linguistic basis.

The Committee further recommended that

the South namely, Godavari District. Where in case there were any boundary adjustments

to be made, a Committee of experts be set up

is the justice ? Andhra's little surplus

food must be distributed but when it come
to development the rich resources good for

the whole nation, her case is overlooked.

request both the Planning Ministry and the
Finance Ministry to examine the merits on the

national level and do justice.

1 do not want another bell to be rung
though I have much more to say. Thank

you.

STATEMENT BY MINISTER ON
PUNJABI SUBA

THE MINISTER OF HOME AFFAIRS
(SHRI GULZARILAL NANDA) : The
Committee of Members of Parliament,
headed by the hon. Speaker, has made its
report which was laid on the Table of the
House on 18th March 1966.

The Committee has come to the con-
clusion that it would be in the larger in-
terests of the people of Punjab and of

immediately to suggest the necessary
adjustments.  Government  accept, in
principle that the boundaries may be
determined with the help of experts. They
intend to take Jearly steps to give effect to
the decision to reorganise the State of
Punjab on the lines mentioned in the
preceding paragraphs.

Before announcing these decisions, Go-
vernment took into full and careful con-
sideration representations made to them by
various interests including those who were
opposed to the reorganisation of the Punjab
on the lines proposed. In the course of the
long meetings held with some of therri,
misunderstandings and misgivings regarding
the reorganisation that was under
consideration were largely removed. The
Government have made it clear to them :

that the proposed reorganisation of
Punjab will follow the linguistic
basis, without any communal or
religious factors being allowed to
come into consideration;



